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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT NEW DELHI

Original ApplicationNo. 188/2020

Ishant Khanna
Applicant(s)

Versus

Dr.AshokUppal, Uppal Neuro Hospital, Amritsar
Respondent(s)

Report in compliance of order dated 03.09.2020 of the Hon’ble Tribunal.

Respectfully Showeth;

1)

2)

3)

That the Hon'ble National Green Tribunal has taken cognizance of an
application written by Sh. Ishant Khanna with regard to the
violationscommitted by M/s Uppal Neuro Hospital, 4 — Rani KaBagh,
Amritsar and the said application was treated as Original Application No.

188 of 2020.

That the Hon'ble Tribunal was pleased to constitute a joint committee vide
order dated 3.9.2020 comprising of Central Pollution Control Board
(CPCB), the State PCB, the District Magistrate and a representative of
Director Health Services, Punjab with a direction to visit the site and
furnish a report on factual aspects relating to compliance status of
environmental norms and recommendations for steps to be taken by

Uppal Neuro Hospital, Amritsar.

That in compliance to the orders dated 3.9.2020 of this Hon'ble Tribunal, a

Joint Committee Comprising of the following members was constituted:

i Dr. Narender Sharma, Additional Director, Central

Pollution Control Board (Nominated by CPCB)

ii. Dr. Navdeep Singh, Civil Surgeon, Amritsar (Nominated

by Director, Health Services)

iii.  Dr. Shivraj Singh Bal, PCS, SDM, Amritsar-1l (Nominated

by District Magistrate, Amritsar)



4) That in further compliance to the order dated 3.9.2020 of this Hon'ble

5)

iv.

Tribunal, the Joint Committee has devised a format for inspection and
verification of the compliances of Uppal Neuro Hospital, Amritsar. The
Joint Committee visited Uppal Neuro Hospital, Amritsar on 2.11.2020 and
further held a meeting on 20.11.2020 to finalize the report. A copy of the

report of the Joint Committee is enclosed herewith as Annexure-A for kind

Er. Sukhdev Singh, Assistant Environmental Engineer,
Punjab Pollution Control Board, Regional Office,

Amritsar (Nodal Officer, Nominated by PPCB).

perusal of this Hon'ble Tribunal.

That the summary of the verification and observations of the Joint

Committee reportis reproduced herein below for kind perusal of this

Hon'ble Tribunal:

i)

i)

Vi)

vii)

M/s Uppal Neuro Hospital has obtained all the
permissions / consents from the State Pollution Control

Board and other concerned agencies.

M/s Uppal Neuro Hospital has implemented various
guidelines  prescribed under Bio-Medical Waste
Management Rules, 2016, as amended from time to
time. The HCF has signed agreement with M/s Amritsar
Envirocare Systems (p) Itd with validity upto 31/03/2025
and the waste generated is being sent to the disposal

facility.

Colour coded bins have been provided at different
sections of the Hospital, for segregation of waste at

generation point.

The staff was observed to be having adequate and

appropriate PPE during visit of Joint Committee.

Training of the staff on biomedical waste management is

being conducted and the records are being maintained.

Health reports of the staff are being generated and

maintained.

Minutes of the meeting of the BMW management
Committee are being recorded and non-conformities are

being addressed & closed.



viii) Acoustic enclosures have been provided in DG Set.

ix)

Xi)

STP has been installed by the health care facility and is
operational. Samples were also drawn to verify the
compliance of the prescribed norms. As per results of
the analysis received from the PPCB Laboratory, STP was

found to be complying with the prescribed norms.

Annual Report w.r.t Biomedical waste is being submitted

by HCF, to State Pollution Control Board.

Fire Safety certificate/NOC has been obtained by the HCF

from the department of Fire Services, Punjab.

6) That the following points were observed by the Joint Committee, wherein

steps are required to be taken for improvement and compliance of all the

provisions of Bio-Medical Waste Management Rules, 2016, by Uppal Neuro

Hospital, Amritsar. It is recommended by the Joint Committee that the

Punjab Pollution Control Board may get these points implemented from

Uppal Neuro Hospital in atime bound manner:

a)

b)

As per Biomedical Waste Management Rules, 2016,
agreement with CBWTF must also specify the
responsibilities of CBWTFs and payment conditions
including options such as supply of non-chlorinated bags,
supply of bar-coded labels, etc. Although the supply of the
supply of non-chlorinated bags, bar-coded labels, etc. is
being made by the CBWTF, it is recommended this
condition in the agreement as specified in the Biomedical

Waste Rules, 2016 is included in the agreement.

The annual report w.r.t. Biomedical Waste management is
being submitted by M/s Uppal Neuro Hospital to State
Pollution Control Board. However, it was found to lacking
on the following points :i) the details required to be
submitted alongwith the annual report were not found to
be enclosed, ii) The annual report submitted to the State
Pollution Control Board isnot published on the website of
the HCF, as mandated in the Biomedical Waste Rules
2016.As informed by the representative of the Hospital

and the details shared with the Joint Committee, the page



d)

proposed to display the information w.r.t. Biomedical

Waste is under construction.

M/s Uppal Neuro Hospital has made provision of pre-
treatment facility for Yellow (h) category waste as
mandated in the Biomedical Waste Management Rules,
2016. However, there is no separate record maintained by
the Hospital, to verify if the waste under this category has
been treated within 48 hours. It is therefore
recommended that separate record of the pre-treatment
to yellow (h) category waste is maintained to ensure and
also as an evidence that yellow (h) category waste is
disposed off as per requirements under Bio-Medical

Waste Management Rules, 2016

HCFs need to maintain, compile and provide details of
trainings provided for BMW handling to State Pollution
Control Board (SPCB)/Pollution Control Committee (PCC).
These details have to be submitted along with the annual
report to the prescribed authority i.e. SPCB//PCC, on or
before 30th June of every year. Based on the records
maintained by M/s Uppal Neuro Hospital, the training is
being imparted to the staff and reports are also being
generated. However, the hospital is not submitting the
records to State Pollution Control Board. It is therefore
recommended that training records are submitted to State
PCB, as mandated in the Bio-Medical Waste Management

Rules, 2016.

As per Biomedical Waste Management Rules, 2016, the
containers being used for collection of sharps and
glassware, must meet the requirements as listed by World
Health Organization (WHO) in “PQS Performance
Specifications: Safety Box for disposal of waste sharps”
(Source: Document number: WHO/PQS/E10/SB01.1). It is
recommended that HCF sources the containers as per
WHO performance specification meeting the while placing
the order for containers, to ensure safety of the workers

handing such wastes.
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7) That in further compliance to the order dated 3.9.2020 of this Hon'ble
Tribunal, the compliance status of Health Care Facilities (HCFs) in District
Amritsar is given below:

a) There are total 862Health Care Facilities (HCFs) in the area of

District Amritsar.

b) Out of the total 862 HCFs, 367HCFs are bedded hospitals and

remaining 495HCFs are non —bedded Health Care Facilities.

c) 853HCFs have obtained authorization under the Bio-Medical
Waste Management Rules, 2016 at least once in lifetime and
remaining 9 HCFs have not obtained the authorizationfrom

the State Pollution Control Board under said rules.
d) Action against these 09 HCFs is under process.

e) Out of 367 bedded hospitals, 55 bedded hospitals have
installed ETPs.

f) The remaining 312 bedded hospitals are required to install
ETP by 31.12.2020 in the light of Punjab Pollution Control
Board Office order no. 452 dated 07.08.2020(Copy of order

dated 7.8.2020 is enclosed herewith as Annexure-B).

g) During inspections made to HCFs, (from November 2019 to
October 2020) major violations were observed in 4 HCFs.
Environmental Compensation of Rs.8,57,500 /- and
Rs.3,28,500 /- has been imposed on 2 HCFs while action

against remaining 2 HCFs is under process.

8) That the compliance report is hereby submitted in compliance of order
dated 3.9.2020 of this Hon'ble Tribunal.
It is, therefore, prayed that the Original application no. 188 of 2020 may

kindly be disposed of with appropriate orders.

Submitted by

3w/\°‘”\? -

(Harpal Singh)

Environmental Engineer
Punjab Pollution Control Board
Regional Office, Amritsar

Date: 24- 1| LaLD

Place: AmRiTSAR



Annexure -A

Report of the Joint Committee in compliance of the orders of Hon'ble NGT dated 03/09/2020,
in the matter of O.A. No. 188 of 2020; Ishant Khanna Versus Dr. Ashok Uppal, Uppal Neuro
Hospital, Amritsar.

1. Background:

The matter is related to alleged non-compliance of various norms by M/s Uppal Neuro Hospital,
Amritsar, including violation of environmental norms. The allegations made by the applicant in
this matter involve compliance of siting criteria of the hospital with reference to the residential
area, including safeguards to be adopted in the interest of environment in running of hospitals
in residential area and safety norms in the building, compliance of Bio-Medical Waste
Management Rules, 2016 with regard to disposal of biomedical waste particularly whether
waste is being sent to the Common Bio-Medical Waste Facility and whether the hospital has

requisite authorization under the Rules. Compliance of Solid Waste Management
It was observed and directed by the Hon'ble NGT in the order dated 03/09/2020, as follows:-

"Since the above issue is significant from the point of environment and public
health, we direct that a joint Committee comprising Central Pollution Control
Board (CPCB), the State PCB, the District Magistrate and a representative of
Director Health Services, Punjab may visit the site and give a report on factual
aspects relating to compliance status of environmental norms and
recommendations for steps to be taken within two months from today by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF
and not in the form of Image PDF. The State PCB will be the nodal agency for
compliance and may also furnish the status of inventorization of hospitals at
Amritsar and compliance status in general, if already compiled.

2. Compliance Report:
2.1. Constitution of the Joint Committee and Site Visit:

In compliance of the orders of Hon'ble NGT, a joint committee comprising of the following
members was consitituted:

1. Dr. Narender Sharma, Additional Director, CPCB (Nominated by CPCB)

2. Dr. Navdeep Singh, Civil Surgeon, Amritsar (Nominated by Director, Health Services)

3. Dr. Shivraj Singh Bal, PCS, SDM, Amritsar-Il (Nominated by District Magistrate, Amritsar)
4. Er.Sukhdev Singh, AEE, PPCB, RO, Amritsar (Nodal Officer, nominated by PPCB)

The joint Committee was directed by Hon'ble NGT to visit the site and give a report on factual
aspects relating to compliance status of environmental norms and recommendations for steps
to be taken. Accordingly, in compliance of the directions, the Joint Committee visited the site
i.e M/s Uppal Neuro Hospital, Amritsar on dated 02/11/2020, to verify the compliance of
various environmental norms applicable to Healthcare Facilities. The second meeting of the
joint committee was held on 20/11/2020 in the office Environmental Engineer, Punjab Pollution
Control Board, Regional Office, Amritsar to discuss the findings and finalize the report for filing

before Hon'ble National Green Tribunal.
%’Lb ,}o\\\k)m k‘—\'t_: ‘ %‘y\“ \O/" Page 1 of 12
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2.2.

Report of the Joint Committee:

Annexure -A

M/s Uppal Neuro Hospital, Amritsar, is required to possess and comply with the provisions of

the following permissions/consents, to operate a healthcare facility:

v)

i) Consent to Operate under Water (Prevention & Control of Pollution) Act, 1974.

i)
i)

iv)

Consent to Operate under Air (Prevention & Control of Pollution) Act, 1981.
Authorization under Bio-Medical Waste Management Rules, 2016
Authorization from Atomic Energy Regulatory Board
Fire safety certificate/NOC from Punjab Fire Services.

Apart from the above, a healthcare facility is also required to comply with various provisions

applicable depending on the Capacity of the healthcare facility w.r.t. Management of other

wastes under Batteries (Management & Handling) Rules, 2001, E Waste (Management) Rules,

2016, Plastic Waste Management Rules, 2016 and PQS performance Specifications: Safety Box

for disposal of waste sharps.

A format for inspection and verification of the compliance was developed by the Joint

Committee. In order to verify if the M/s Uppal Neuro Hospital is following and implemented

various guidelines of Bio-Medical Waste Management Rules, 2016 or not, the Joint Committee

visited different sections of the Hospital. The Inspection-cum-compliance verification report

w.r.t. various environmental norms by M/s Uppal Neuro Hospital, Amritsar, as prepared by the

Joint Committee is submitted in Table 1, as follows:

Table 1: "Inspection-cum-Compliance Verification Report" of the Joint Committee w.r.t.
various environmental norms by M/s Uppal Neuro Hospital, Amritsar in the matter of O.A.
No. 188/2020; Ishant Khanna Vs. Dr. Ashok Uppal, Uppal Neuro Hospital, Amritsar

Date of the Visit: November 2, 2020

General Information

S. Particulars
No
1. | Name and address of the Health Care | M/s Uppal Neuro Hospital, 4-Rani Ka Bagh,
Facility (HCF) alongwith Amritsar
Date of Establishment 20/9/2004
2. | Name and Contact details of the | Dr. Ashok Uppal, Medical Director, Uppal Neuro
designated Occupier of HCF Hospital, 4-Rani Ka Bagh, Amritsar
3. | Name and Contact details of the | Dr. Rajiv Tiwari, MD, Microbiology, Uppal Neuro
designated Biomedical Waste Supervisor: | Hospital, 4-Rani Ka Bagh, Amritsar
(HCFs having 30 beds or more shall have
Quality Team/ Infection Control | M/s Uppal Neuro Hospital is 125 bedded hospital.
Committee/ Bio Medical Waste
Management Committee and HCFs having
less than 30 beds should designate Bio
Medical Waste Supervisor.)
Compliance Verification
S.No Particulars Compliance Status Evidence/Recommendations
1. Validity of Consent to | Complying; The HCF is having Annexure-1
operate under Water Act, | valid Consent to Operate No.
1974. CTOW/Varied/ASR/2020/1297
8424 with wvalidity upto
30/06/2025.
Page 2 of 12
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Annexure -A

Validity of the consent to | Complying; The HCF is having Annexure-2
operate under Air Act, | valid Consent to Operate No.
1981. CTOA/Varied/ASR/2020/12978

105 with  validity upto

30/06/2025.
Authorization under Bio- | Complying; The HCF is having Annexure-3
Medical Waste | valid authorization No.
Management Rules, 2016 | BMW/Fresh/ASR/2020/12978
(Validity of authorization in | 20-with validity upto
case of bedded health care | 30/06/2025
facilities will be
synchronized with the
validity of the consents.)
HCF if intends dispose
BMW through deep burial
pits, they shall obtain
authorization from the
respective prescribed
authority i.e. SPCB/PCC
office for establishment of
deep burial pits and
records of such pits needs
to maintained.
Copy of the agreement Complying: The HCF has Annexure-4
with CBWTF. signed agreement with M/s | Although the supply of the
It has to be ensured by the | Amritsar Envirocare Systems | supply of non-chlorinated
HCF, that the CBWTF | (P) Ltd. with validity upto | bags, bar-coded labels, etc. is

operator collects the waste
within a specified time, and
the untreated biomedical
waste especially untreated
human anatomical, animal
anatomical, soiled waste
and biotechnology waste is
treated and  disposed
within a period 48 hours.
Agreement must also
specify the responsibilities
of CBWTFs and payment
conditions including
options such as supply of
non-chlorinated bags,
supply of bar-coded labels,
etc.

31/03/2025.

being made by the CBWTF, it
is recommended this
condition in the agreement as
specified in the Biomedical
Waste Rules, 2016 is included
in the agreement.

Submission of annual
Report (Form-1V) to SPCB.

As per the Bio Medical
Waste Management Rules,
2016, the healthcare
facility is required to
submit the Annual Report
to the SPCB/PCC on or
before 30th June every
year, for the period from
January to December of
the preceding calendar
year.

Complying w.r.t. submission of
Annual report to State
Pollution Control Board.

Physical verification of the
records of M/s Uppal Neuro
Hospital by the Joint
Committee revealed that :

e Colour coded bins have
been provided at different
sections of the Hospital,
for segregation of waste at
generation point.

Annexure-5

Photographs attached in

Annexure- 17
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Annexure -A

The annual report should
be filled in the prescribed
format as per the Form IV
prescribed under BMW
Management Rules, 2016.
The annual report contains
details of following:
eParticulars of Occupier/
HCF

eQuantity of waste
generated in kg/annum
eDetails of storage,
treatment, transportation,
processing and disposal
facility

eDetails of training
conducted on Bio Medical
Waste Management
eDetails of accident
Occurred

eDetails  Emission and
Effluent testing

Annual Report submitted
to the State Pollution
Control Board or Pollution
Control Committee must
also be enclosed with
following details:

eTraining imparted to the
Health Care  Workers
involved in handling of bio-
medical waste

eMinutes of Meeting of
BMW Management
Committee

eDetails of Accident
Occurred during one vyear,
along with the remedial
steps taken

eRecords of testing of
Emission of DG Sets /
boilers

eRecords of Effluent
generated and its
characteristics

eRecords of pre-treatment
of specified waste
categories

eRecords of health status
of the Health Care Workers
involved in handling of
biomedical waste (Health
Report)

eRecords of immunisation

e Training of the staff on
biomedical waste
management is  being
conducted and the records
are being maintained.

e Minutes of the meeting of
the BMW management
Committee are  being
recorded and non-
conformities are being
addressed & closed.

e Acoustic enclosures have
been provided in DG Set.

e Health reports of the staff
are being generated and
maintained.

e STP has been installed by
the health care facility and
is operational. Samples
were also drawn to verify
the compliance of the
prescribed norms. The HCF
is also getting the effluent
tested from  external
laboratory and the
according to the last report
of analysis, the STP is
meeting the prescribed
norms.

e Fire Safety certificate/NOC
has been obtained by the
HCF from The department
of Fire Services, Punjab.

However, i) the details
required to be submitted
alongwith the annual report
were not found to be
enclosed, ii) The annual report
submitted to the State
Pollution Control Board is not
published on the website of
the HCF, as mandated in the
Bio-Medical Waste
Management Rules, 2016

Annexure-6

Annexure-7

Photographs attached in
Annexure- 17

Annexure-8

Photographs attached in
Annexure- 17

Annexure-9

Annexure-10

It is recommended that
details as specified in the
Biomedical Waste Rules,
2016, are submitted to State
Pollution Control Board, as an
evidence of the compliance
of various provisions of the
Rules.

It is also recommended that a
link is provided on the
website of the Hospital for
publishing the annual report,
for the reference of various
stakeholders, as mandated in
the Biomedical Waste Rules,
2016, amended from time to
time.

e (
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Annexure -A

of Health Care Workers
involved in handling of
biomedical waste

Each healthcare facility
must also ensure that the
annual report submitted to
the concerned SPCB/PCC is
also published in its own
website

6. All  bedded healthcare | Not Complying; Link not Annexure-11
facilities as prescribed | provided. As informed by the
under BMWM Rules, 2016 | representative of the Hospital | It is recommended that the
shall develop a separate | and the details shared with | link for displaying the

page/web link in its | the Joint Committee, the page | information regarding
website for displaying the | proposed to display the | biomedical waste is provided,
information pertaining to | information w.r.t. Biomedical | as mandated under
their hospital by | Waste is under construction. Biomedical Waste
15/03/2020. Management Rules, 2016, as
1.Contact Address and amended from time to time.
details of the Healthcare

Facility :

2. No. of beds :

3. Details of :

a) Authorisation under
BMWM Rules, 2016:

b) Consent under Water
(Prevention and Control of
Pollution) Act, 1974 and
Air(Prevention and Control
of Pollution) Act, 1981 :

4. Quantity of bio-medical
waste  generation (in
kg/day):

5. Mode of disposal of bio-
medical waste (through
CBWTF or through captive
treatment facility):

6. Name and address of the
CBWTF  through  which
waste is disposed off (as
applicable) :

7. In case, HCF is having
captive treatment facility,
a) bio-medical  waste
treated (in kg/day)

b) Details of treatment

equipment
c) Total nos. and capacity
of each treatment

equipment (in kg/day)

d) Operating parameters of
the treatment equipment
as per BMWM Rules, 2016
8. Monthly records of bio-
medical waste generation
(category wise):

9. No. of trainings

LL o0 Vx Page 5 of 12
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Annexure -A

conducted on Bio-medical
Waste Management in the
current year

10. Stats of immunization
of Health Care Workers
involved in handling of
BMW.

Bedded HCFs to ensure
uploading annual records
of the biomedical waste
generated on its website
by 15 March, 2020.

Each healthcare facility
must also ensure that the
annual report submitted to
the concerned SPCB/PCC is
also published in its own
website.

7. BMW register/Daily report | Complying; Verified by the Annexure-12
of BMW generation and | Joint Committee.
disposal
8. Provision of pre-treatment | Complying : Verified by the Annexure- 13
facility for Yellow (h) | Joint Committee
category waste Photograph attached in
Annexure- 17
It is recommended that
separate record of the pre-
treatment to yellow (h)
category waste is maintained
to ensure and also as an
evidence that vyellow (h)
category waste is disposed
off within 48 hours, as
mandated under Bio-Medical
Waste Management Rules,
2016
9. Provision of Central | Complying; Verified by the | Photograph attached in
Storage Area Joint Committee during | Annexure- 17
inspection.
10. Reporting: Complying: Annual report is Annexure-5
Besides annual reporting | submitted to the State
and accident reporting | Pollution Control Board.
each healthcare facility
needs to report to the
respective SPCB/PCC in
event of following:
e If the waste collection
agency or CBWTF does not
collect the waste within 48
hours of generation, it is
the responsibility of the
HCF to immediately inform
the respective State
Pollution Control
Board/Pollution Control
Committee about any such
Page 6 of 12
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Annexure -A

lapse.

e |t is also mandatory to
report to the respective
State Pollution Control
Board/Pollution Control
Committee, the reason of
storing the waste in the
facility for a period beyond
48 hours and also the
remedial actions taken by
the HCFs to ensure that the
waste does not adversely
affect human health and
the environment.

11. Occupational safety: Complying: The staff was | Photographs attached in
As per Bio Medical Waste | observed to be having | Annexure-17
Management Rules, 2016 | adequate and appropriate
occupational safety of the | PPE during visit of Joint
staff has to be ensured in | Committee.
following methods:

Health check up records of the Annexure-8
Providing adequate and | staff were also verified by the
appropriate Personal | Joint Committee and the copy
Protective Equipment (PPE) | of the records for few staff
to the staff handling Bio | were also obtained, for
Medical Waste. reference and inclusion in the
report.
Conducting health check-
up of all the employees at
the time of induction and
also at least once in a year.
Ensuring that all the staff
of the health care facility
involved in handling of
BMW is immunized at least
against the Hepatitis B and
Tetanus.
12. | As per Bio Medical Waste | Complying: Records verified Annexure-14

Management Rules, 2016,
every HCF must ensure
that a comprehensive
health check-up of each
employee and other staff
involved in BMW handling
is carried out at the time of
induction and also as a
mandatory procedure to
be followed for each year
for every employee.

Comprehensive Health

Check-up includes

following but not limited

to:

e Present Complaints (If
any), with duration

by the Joint Committee during
inspection. Records of few
employees form the personal
files were also obtained by the
Joint Committee for reference
and inclusion in the report.
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Annexure -A

Vaccination History
(especially with respect
to Hepatitis B and
Tetanus Toxoid)

e Past Medical History

e Past Surgical History

e General Physical
Examination

e Dental Examination

e Systemic Examination
including

Cardiovascular System

e Respiratory System

e Central Nervous
System,
Gastrointestinal System

e Uro Genital System

e Gynae and Obstet. (in
case of females)
Musco-skeleton System

e EYE and ENT.

e Lab Investigations
including: Hb, TLC, DLC,
RBS, Blood Urea, S.
Creatinine, Urine, Stool
etc.

e Radiological
Investigations: Chest X
ray, USG (If needed), CT
or MRI (if needed)

e Inference with
Diagnosis

Health Check-up records of
all the employees are
needed to be maintained
in the personal record of
each employee for proving
compliance.

13.

Training Records:

HCFs need to maintain,
compile and provide
details of trainings
provided for BMW
handling to State Pollution

Control Board
(SPCB)/Pollution  Control
Committee (PCC). These

details have to be
submitted along with the
annual report to the
prescribed authority i.e.
SPCB//PCC, on or before
30th June of every year.
The training details
include:

eTotal Number of trainings
conducted along with the
date of imparting the

Complying; Training
verified

Committee.
obtained for

inclusion in the report.

However, as mandated in the

Biomedical waste rules,

HCF has not submitted the
records to State
Control

training
Pollution

alongwith Annual Report.

records

the Joint
Copies also
reference and

Board

Annexure-6
It is recommended that
training records are

submitted to State PCB, as
mandated in the Bio-Medical

Waste Management Rules,
2016
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training

eTotal number of
participant of each training
eAttendance Record

eTotal Number of staff
trained on BMW Handling
eTotal number of staff
trained on BMW handling
at the time of Induction
eTotal number of staff, not
undergone any sought of
training on BMW Handling.

Management of General Waste

1. Health care facilities must | Complying: The HCF was | Photograph attached in
ensure that the general | found to be having spate | Annexure-17

solid waste generated from | bins for collection of
the facility is segregated and | general waste during visit
collected in a separate bins | of the Joint Committee
filled in with non-
chlorinated bags and shall
not be mixed up with the
BMW generated in the

facility.
Management of other Wastes
1. Management of Used | The HCF is using around
Batteries: 35 Nos. batteries and

As per the provisions under | hence the filing of the
Batteries (Management & |return under Batteries
Handling) Rules, 2001, used | Rules, 2001, in not
lead acid batteries | applicable.

generated from health care
facilities (HCFs) should be
sold/auctioned/sent only to
the authorised dealers,
designated collection
centres or authorised
recyclers or any authorised
agency. In no case the used
batteries be handed over to
an unauthorised person.
Hospital having purchased
more than 100 batteries
should maintain records of
number of batteries
purchased, and number of
used batteries sent to
registered
recyclers/authorised
dealers/designated
collection centres/any other
agency as per Form VI of
Batteries Rules, 2001 and
the returns shall be filed
half yearly i.e. by 30th June
and 31st December of every
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year to the concerned State
Pollution Control board.

Management of
Radioactive Wastes:

Health Care Facilities
generating radionuclides
waste from treatment of
Cancer patients and end-of-
life equipment containing
radio radionuclides shall
obtain authorization from
AERB for its disposal.

As per the policy of AERB,
radionuclides wastes are
required to be re-exported
back to the manufacturer. It
was recommended that
such generators shall ensure
arrangement with
manufacturer at the time of
purchase of such
equipment. Waste disposal
facilities of AERB are
regulated by Waste Disposal
Agency (Division) of Atomic
Energy regulatory Board
(AERB).

Complying: The HCF has
obtained requisite
permissions/licences from
the Atomic Energy
regulatory Body.

Annexure-15

Management of E-Wastes:

No E waste generated
from Hospital Equipment

E-Waste generated from | so far, as informed by the

hospital equipment not | representative of the

listed in Schedule-l should | Hospital.

also be sold/ transferred to

only the authorized E-Waste

Recyclers/Dismantlers.

Plastic bags: Complying

HCFs must ensure that use

of chlorinated plastic bags

for waste collection must be

phased out. Plastic bags

used for collection of

biomedical waste should be

as per the BIS standards or

Plastic Waste Management

Rules, 2016

Containers: No information is | It is recommended that HCF
For containers being used | available with the HCF | sources the containers as per
for collection of sharps and | regarding  performance | WHO performance specification
glassware, the containers | specification of  the | meeting the while placing the
must meet the | containers being used for | order for containers.

requirements as listed by
World Health Organization
(WHO) in “PQS Performance
Specifications: Safety Box
for disposal of waste
sharps” (Source: Document
number:
WHO/PQS/E10/SB01.1).

collection of sharps and
glassware.
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Annexure -A

Summary of the observation/verification made by the Joint Committee

Vi.

Vii.

viii.

Xi.

M/s Uppal Neuro Hospital has obtained all the permissions/Consents from the State
Pollution Control Board and other concerned agencies.

M/s Uppal Neuro Hospital has implemented various guidelines prescribed under Bio-
Medical Waste Management Rules, 2016, as amended from time to time. The HCF has
signed agreement with M/s Amritsar Envirocare Systems (p) Itd with validity upto
31/03/2025 and the waste generated is being sent to the disposal facility.

Colour coded bins have been provided at different sections of the Hospital, for
segregation of waste at generation point.

The staff was observed to be having adequate and appropriate PPE during visit of Joint
Committee.

Training of the staff on biomedical waste management is being conducted and the
records are being maintained.

Health reports of the staff are being generated and maintained.

Minutes of the meeting of the BMW management Committee are being recorded and
non-conformities are being addressed & closed.

Acoustic enclosures have been provided in DG Set.

STP has been installed by the health care facility and is operational. Samples were also
drawn to verify the compliance of the prescribed norms. As per results of the analysis
received from the PPCB Laboratory, STP was found to be complying with the prescribed
norms (Annexure-16).

Annual Report w.r.t Biomedical waste is being submitted by HCF, to State Pollution
Control Board.

Fire Safety certificate/NOC has been obtained by the HCF from the department of Fire
Services, Punjab.

The photographs taken by Joint Committee during inspection as evidence of implementation of

various provisions of Bio-Medical Waste Management Rules, 2016 are attached in Annexure-

17

Recommendations of the Joint Committee w.r.t. steps to be taken:

The following points/non-compliances were also observed by the Joint Committee, wherein

steps are required to be taken for improvement and compliance of all the provisions of Bio-

Medical Waste Management Rules, 2016 It is recommended Punjab Pollution Control Board

may get these points implemented from M/s Uppal Neuro Hospital in a time bound manner.

a) As per Biomedical Waste Management Rules, 2016, agreement with CBWTF must also

specify the responsibilities of CBWTFs and payment conditions including options such as
supply of non-chlorinated bags, supply of bar-coded labels, etc. Although the supply of
the supply of non-chlorinated bags, bar-coded labels, etc. is being made by the CBWTF,

oo &E;: Ao Page 11 of 12
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Annexure -A

it is recommended this condition in the agreement as specified in the Biomedical Waste
Rules, 2016 is included in the agreement.

b) The annual report w.r.t. Biomedical Waste management is being submitted by M/s
Uppal Neuro Hospital to State Pollution Control Board. However, it was found to lacking
on the following points : i) the details required to be submitted alongwith the annual
report were not found to be enclosed, ii) The annual report submitted to the State
Pollution Control Board is not published on the website of the HCF, as mandated in the
Biomedical Waste Rules 2016. As informed by the representative of the Hospital and
the details shared with the Joint Committee, the page proposed to display the
information w.r.t. Biomedical Waste is under construction.

c) M/s Uppal Neuro Hospital has made provision of pre-treatment facility for Yellow (h)
category waste as mandated in the Biomedical Waste Management Rules, 2016.
However, there is no separate record maintained by the Hospital, to verify if the waste
under this category has been treated within 48 hours. It is therefore recommended that
separate record of the pre-treatment to yellow (h) category waste is maintained to
ensure and also as an evidence that yellow (h) category waste is disposed off as per
requirements under Bio-Medical Waste Management Rules, 2016

d) HCFs need to maintain, compile and provide details of trainings provided for BMW
handling to State Pollution Control Board (SPCB)/Pollution Control Committee (PCC).
These details have to be submitted along with the annual report to the prescribed
authority i.e. SPCB//PCC, on or before 30th June of every year. Based on the records
maintained by M/s Uppal Neuro Hospital, the training is being imparted to the staff and
reports are also being generated. However, the hospital is not submitting the records to
State Pollution Control Board. It is therefore recommended that training records are
submitted to State PCB, as mandated in the Bio-Medical Waste Management Rules,
2016.

e) As per Biomedical Waste Management Rules, 2016, the containers being used for
collection of sharps and glassware, must meet the requirements as listed by World
Health Organization (WHO) in “PQS Performance Specifications: Safety Box for disposal
of waste sharps” (Source: Document number: WHO/PQS/E10/SB01.1). It is
recommended that HCF sources the containers as per WHO performance specification
meeting the while placing the order for containers, to ensure safety of the workers
handing such wastes.

ol TP e L N

Er. ﬁﬁ(” D, dé&p Singh,  Dr. Shivraj Singh\ I, Dr. Narender Sharma,

PPCB ivif Surgeon PCS, SDM \\\ W cpcB

Date: 20.11.2020
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PUNJAB POLLUTION CONTROL BOARD
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Office Dispatch No :

ZONAL OFFICE, 164, FOCAL POINT, MEHTA ROAD, AMRITSAR.
Website:- www.ppcb.gov.in

Register ed/Speed Post Date:

Industry Registration 1D: H16ASR3983238

Application No: 12978424

To,
Dyalsar oop
Uppal Neuro Hospital
Amritsar, Amritsar-143001

Subject: Grant Varied 'Consent to Operate'an outlet u/s 25/26 of Water (Prevention & Control of Pollution) Act, 1974

for discharge of effluent.

With reference to your application for obtaining Varied i;%Consent to Operatei¢¥2an outlet for discharge of the
effluent u/s 25/26 of Water (Prevention & Control of Pollution) Act, 1974, you are, hereby, authorized to operate an
industrial unit fordischarge of the effluent(s) arising out of your premises subject to the Terms and Conditions as

mentioned in this Certificate

1. Particulars of Consent to Operate under Water Act, 1974 granted to the industry

Consent to Operate Certificate No.

CTOW/Varied/ASR/2020/12978424

Date of issue: 23/07/2020
Date of expiry : 30/06/2025
Certificate Type: Varied

Previous CTO No. & Validity :

CTOW/Fresn/ASR/2017/5614877
From:16/06/2017 To:30/06/2021

2. Particulars of the Industry

Name & Designation of the Applicant

Ashok Uppal, (Propriter)

Address of Industrial premises

Uppal Neuro Hospital,
4-rani Ka Bagh,
Anritsar li,Amritsar-143001

Capital Investment of the Industry 125.0 lakhs
Category of Industry Hospital
Type of Industry Private
Scale of the Industry Small
Office District Amritsar

Consent Fee Details

Raw M aterials(Name with quantity per day)

Hospital @ 125 Beds @125Metric Tonnes/Day

Products (Name with quantity per day)

Hospital @ 125 Beds @125Metric Tonnes/Day

By-Products, if any,(Name with quantity per day)

ASPER DETAIL SUBMITTED

Details of the machinary and processes

ASPER DETAIL SUBMITTED

Details of the Effluent Treatment Plant

Domestic Effluent @65.0 KLD

M aode of Disposal

Into Sewer after treating through STP

"Thisis computer generated document from OCMMS by PPCB"
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Standardsto be achieved under Water (Prevention & ASPRESCRIBED BY THE BOARD
Control of Pallution) Act, 1974

23/07/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf

of

(Punjab Pollution Control Board)

Endst. No.: Dated:

A copy of the aboveis forwarded to the following for information and necessary action please:
THE EE, RO, ASR.

23/07/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf
of

(Punjab Pollution Control Board)

"Thisis computer generated document from OCMMS by PPCB"
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10.

11

12.

13.

14.

15.

16.

17.

18.
19.

20.

21.

22,

TERMSAND CONDITIONS

GENERAL CONDITIONS

This consent is not valid for getting power load from the Punjab State Power Corporation Limited or for
getting loan from the financial institutions.

The industry shall apply for renewal/further extension in validity of consent atleast two months before
expiry of the consent.

The industry shall ensure that the effluent discharging through the authorized outlet shall confirm to the
prescribed standards as applicable from time to time.

The industry shall plant minimum of three suitable varieties of trees at the density of not less than 1000 trees
per hectare all along the boundary of the industrial premises.

The achievement of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-
circulation system installed shall be the entire responsibility of the industry.

The industry shall ensure that the Hazardous Wastes generated from the premises are handled as per the
provisions of the Hazardous Wastes(Management, Handling and Trans boundary Movement) Rules, 2008 as
amended time to time , without any adverse effect on the environment, in any manner

The responsibility to monitor the effluent discharged from the authorized outlet and to maintain a record of
the same rests with the industry. The Board shall only test check the accuracy of these reports for which the
industry shall deposit the samples collection and testing fee with the Board as and when required.

The industry shall submit balance sheet of every financial year to the concerned Regional Office by 30th
June of every year.

The industry shall submit a yearly certificate to the effect that no addition/up-gradation/ modification/
modernization has been carried out during the previous year otherwise the industry shall apply for the varied
consent.

During the period beginning from the date of issuance and the date of expiration of this consent, the
applicant shall not discharge floating solids or visible foam.

Any amendments/revisions made by the Board in the tolerance limits for discharges shall be applicable to
the industry from the date of such amendments/revisions.

The industry shall not change or alter the manufacturing process(es) so as to change the quality and/or
guantity of the effluents generated without the written permission of the Board.

Any upset conditions in the plant/plants of the factory, whichis likely to result in increased effluent and/or
result in violation of the standards lay down by the Board shall be reported to the Environmental Engineer,
Punjab Pollution Control Board of concerned Regional Office immediately failing which any stoppage and
upset conditions that come to the notice of the Board/its officers, will be deemed to be intentional violation
of the conditions of consent.

Theindustry shall provide terminal manhole(s) at the end of each collection system and a manhole upstream
of final outlet (s) out of the premises of the industry for measurement of flow and for taking samples.

The industry shall for the purpose of measuring and recording the quantity of water consumed and effluent
discharged, affix meters of such standards and at such places as approved by the Environmental Engineer,
Punjab Pollution Control Board of the concerned Regional Office.

The industry shall maintain record regarding the operation of effluent treatment plant i.e. record of quantity
of chemicals and energy utilized for treatment and sludge generated from treatment so as to satisfy the
Board regarding regular and proper operation of pollution control equipment.

The industry shall provide online monitoring equipmenti¢Yss for the parameters as decided by concerned
Regional Office with the effluent treatment plant/air pollution control devices installed, if applicable.

The pollution control devices shall be interlocked with the manufacturing process of the industry.

The authorized outlet and mode of disposal shall not be changed without the prior written permission of the
Board.

The industry shall comply with the conditions imposed by the SEIAA / MOEF in the environmental
clearance granted to it as required under EIA notification dated14/9/06, if applicable.

The industry shall obtain and submit Insurance cover as required under the Public Liability Insurance Act,
1991.

The industry shall not use any unauthorized out-let(s) for discharging effluents from its premises. All
unauthorized outlets, if any, shall be connected to the authorized outlet within one month from the date of
issue of this consent.

"Thisis computer generated document from OCMMS by PPCB"
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23.

24,

25.

26.

27.

28.

29.

30.

31.

32.

33.

35.

36.

37.

38.

39.
40.

41.

The industry shall make necessary arrangements for the monitoring of effluent being discharged by the
industry and shall monitor its effluents:-

) Oncein Year for Small Scale Industries.
(i) Four inaYear for Large/Medium Scale Industries.

(iii) The industry will submit monthly reading/ data of the separate energy meter installed for running
of effluent treatment plant/re-circulation system to the concerned Regional Office of the Board
by the 5th of the following month.

The industry shall provide electromagnetic flow meters at the source of water supply, at inlet/outlet of
effluent treatment plant within one month and shall maintain the record of the daily reading and submit the
same to the concerned Regional Office by the 5th of the following month.

The Board reserves the right to revoke this consent at any time in case the industry is found violating any of
the conditions of this consent and/or the provisions of Water (Prevention & Control of Pollution) Act, 1974
as amended from time to time.

The issuance of this consent does not convey any property right in either real or personal property, or any
exclusive privileges, nor does it authorize any injury to private property or any invasion of personal rights,
nor any infringement of Central, State or Local Laws or Regulations.

The consent does not authorize or approve the construction of any physical structures or facilities for
undertaking of any work in any natural watercourse.

Nothing in this consent shall be deemed to neither preclude the institution of any legal action nor relieve the
applicant from any responsibilities, liabilities or penalties to which the applicant is or may be subjected
under this or any other Act.

The industry shall make necessary and adequate arrangements to hold back the effluent in case of failure of
septic tank.

The diversion or bye pass of any discharge from facilities utilized by the applicant to maintain compliance
with the terms and conditions of this consent is prohibited except.

0) Where unavoidable to prevent loss of life or some property damage or

(i) Where excessive storm drainage or run off would damage facilities necessary for compliance
with terms and conditions of this consent. The applicant shall immediately notify the consent
issuing authority in writing of each such diversion or bye-pass.

The industry shall ensure that no water pollution problem is created in the area due to discharge of effluents
from itsindustrial premises.

The industry shall comply with the code of practice as notified by the Government/ Board for the type of
industries where the siting guidelines/ code of practice have been notified.

Solids, sludge, filter backwash or other pollutant removed from or resulting from treatment or control of
waste waters shall be disposed off in such a manner to prevent any pollutants from such materials from
entering into natural water.

The industry shall re-circulate the entire cooling water and shall also re-circulate/reuse to the maximum
extent the treated effluent in processes

The industry shall make necessary and adequate arrangements to hold back the effluent in case of failure of
re-circulation system/ effluent treatment plant.

The industry shall make proper disposal of the effluent so as to ensure that no stagnation occurs inside and
outside the industrial premises during rainy season and no demand period.

Where excessive storm water drainage or run off, would damage facilities necessary for compliance with
terms and conditions of this consent, the applicant shall immediately notify the consent issuing authority in
writing of each such diversion or bye-pass.

The industry shall submit a detailed plan showing therein the distribution system for conveying waste-water
for application on land for irrigation along with the crop pattern for the year.

Theindustry shall ensure that the effluent discharged by it istoxicity free.

The industry shall not irrigate the vegetable crops with the treated effluents which are used/ consumed as
raw.

Drains causing oil & grease contamination shall will be segregated. Oil & grease trap shall be provided to
recover oil & grease from the effluent.

"Thisis computer generated document from OCMMS by PPCB"
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42,

43.

The industry shall establish sufficient number of piezometer wells in consultation with the concerned
Regional Office, of the Board to monitor the impact on the Ground Water Quantity due to the industrial
operations, and the monitoring shall be submitted to the Environmental Engineer of the concerned Regional
Office by the 5th of every month.

The industry shall ensure that its production capacity & quantity of trade effluent do not exceed the quantity
mentioned in the consent and shall not carry out any expansion without the prior permission/NOC of the
Board.

{
23/07/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf
of

(Punjab Pollution Control Board)

"Thisis computer generated document from OCMMS by PPCB"
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Office Dispatch No :

Annexure-2

PUNJAB POLLUTION CONTROL BOARD

ZONAL OFFICE, 164, FOCAL POINT, MEHTA ROAD, AMRITSAR.
Website:- www.ppcb.gov.in

Register ed/Speed Post Date:

Industry Registration I1D: H16ASR3983238

Application No: 12978105

To,
Ashok Uppal
Uppal Neuro Hospital
Amritsar Amritsar-143001
Subject:

of emissions arising out of premises.

Grant Varied 'Consent to Operate' u/s 21 of Air (Prevention & Control of Pollution) Act, 1981 for discharge

With reference to your application for obtaining Varied '‘Consent to Operate' u/s 21 of Air (Prevention & Control of
Pollution) Act, 1981, you are hereby, authorized to operate an industrial unit for discharge of the emission(s) arising
out of your premises subject to the Terms and Conditions as mentioned in this Certificate.

1. Particulars of Consent to Operate under Air Act, 1981 granted to the industry

Consent to Operate Certificate No. CTOA/Varied/ASR/2020/12978105

Date of issue: 23/07/2020

Date of expiry : 30/06/2025

Certificate Type: Varied

Previous CTO No. & Validity : CTOA/Fresh/ASR/2017/5614804
From: 16/06/2017 To:30/06/2021

2. Particulars of the Industry

Name & Designation of the Applicant

Ashok Uppal, (Propriter)

Address of Industrial premises

Uppal Neuro Hospital,
4-rani Ka Bagh,
Anvitsar li,Anmritsar-143001

Capital Investment of the Industry 125.0 lakhs
Category of Industry Hospital
Type of Industry Private
Scale of the Industry Small
Office District Anritsar

Consent Fee Details

Raw Materials (Name with Quantity per day)

Hospital @ 125 Beds @125Metric Tonnes/Day

Products (Name with Quantity per day)

Hospital @ 125 Beds @125Metric Tonnes/Day

By-products, if any, (Name with Quantity per day)

ASPERDETAIL SUBMITTED

Details of the machinery and process

ASPERDETAIL SUBMITTED

"Thisis computer generated document from OCMMS by PPCB"
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Quantity of fuel required (in TPD) and capacity of ASPERDETAIL SUBMITTED
boilers/ Furnace/Thermo heater etc.

Type of Air Pollution Control Devicesto beinstalled ASPER DETAIL SUBMITTED

Contral of Pollution) Act, 1981

Stack height provided with each boiler/thermo ASPERDETAIL SUBMITTED
heater/Furnace etc.

Sour ces of emissions and type of pollutants ASPER DETAIL SUBMITTED
Standardsto be acheived under Air(Prevention & ASPRESCRIBED BY THE BOARD

23/07/2020

(Shiv Kumar)

Environmental Engineer

For & on behalf

of

(Punjab Pollution Control Board)

Endst. No.: Dated:

A copy of the aboveis forwarded to the following for information and necessary action please:
THE EE, RO, ASR.

23/07/2020

(Shiv Kumar)

Environmental Engineer

For & on behalf
of

(Punjab Pollution Control Board)

"Thisis computer generated document from OCMMS by PPCB"
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TERMSAND CONDITIONS

GENERAL CONDITIONS

This consent is not valid for getting power 1oad from the Punjab State Power Corporation Ltd. or for getting
loan from the financial institutions.

Theindustry shall apply for renewal /extension of consent at |east two months before expiry of the consent.

Theindustry shall not violate any of the norms prescribed under the Air (Prevention & Control of Pollution)
Act, 1981, failing which, the consent shall be cancelled / revoked.

The achievement of adequacy and efficiency of the air pollution control devicesinstalled shall be the entire
responsibility of the industry

The authorized fuel being used shall not be changed without the prior written permission of the Board.

The industry shall not discharge any fugitive emissions. All gases shall be emitted through a stack of
suitable height, as per the norms fixed by the Board from time to time.

The industry shall provide port-holes, platforms and/or other necessary facilities as may be required for
collecting samples of emissions from any chimney, flue or duct or any other outlets.

Specifications of the port-holes shall be asunder:-

i) The sampling ports shall be provided atleast 8 times chimney diameter downstream and 2 times
upstream from the flow disturbance. For a rectangular cross section the equivalent diameter (De)
shall be calculated from the following equation to determine upstream, downstream distance:-

De=2LW/(L+W)
Where L= length in mts. W= Width in mts.
i) The sampling port shall be 7 to 10 cm in diameter

The industry shall put display Board indicating environmental data in the prescribed format at the main
entrance gate.

The industry shall discharge all gases through a stack of minimum height as specified in the following
standards laid down by the Board.

(i) Stack height for boiler plants

S.NO. Boiler with Steam Generating|Stack heights

Capacity

1 Lessthan 2 ton/hr. 9 meters or 2.5 times the height of neighboring building
which ever is more

2. More than 2 ton/hr. to 5 ton/hr. 12 meters

3. More than 5 ton/hr. to 10 ton/hr 15 meters

4, More than 10 ton/hr. to 15 ton/hr 18 meters

5. More than 15 ton/hr. to 20 ton/hr 21 meters

6. More than 20 ton/hr. to 25 ton/hr. 24 meters

7. More than 25 ton/hr. to 30 ton/hr. 27 meters

8. More than 30 ton/hr. 30 meters or using the formula
H =14 Qg0.3or

H =74 (Qp)0.24
Where Qg = Quantity of SO2 in Kg/hr.
Qp = Quantity of particulate matter in Ton/day.

Note : Minimum Stack height in all cases shall be 9.0 mtr. or as calculated from relevant formula
whichever ismore.

(i) For industrial furnaces and kilns, the criteria for selection of stack height would be based on fuel
used for the corresponding steam generation.

(iii) Stack height for diesel generating sets:

"Thisis computer generated document from OCMMS by PPCB"
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10.

11.

12.

13.

14.

15.

16.

17.

18.

Capacity of diesel generating set Height of the Stack

0-50 KVA Height of the building +15mt
50-100 KVA -do- +2.0mt.
100-150 KVA -do- +2.5mt.
150-200 KVA -do- +3.0mt.
200-250 KVA -do- +3.5mt.
250-300 KVA -do- +35mt.

For higher KVVA rating stack height H (in meter) shall be worked out according to the formula:
H =h+0.2 (KVA)0.5
where h = height of the building in meters where the generator set isinstalled.

The pollution control devices shall be interlocked with the manufacturing process of the industry to ensure
its regular operation.

The existing pollution control equipment shall be atered or replaced in accordance with the directions of the
Board, and no pollution control equipment or chimney shall be altered or as the case may be erected or re-
erected except with the prior approval of the Board.

The industry will provide canopy and adeguate stack with the D.G sets so asto comply with the provision of
notification No GSR-371 E dated 17-5-2002(amended from time to time) issued by MOEF under
Environment (Protection) Act, 1986.

The Govt. of Punjab, Department of Science, Technology & Environment vide its notification no.4/46/92-
3ST/2839 dt. 29/12/1993 has put prohibition on the use of rice husk as fuel after 1.4.1995 except the
following:-

T¢¥2ln the form of briquettes and use of rice husk in fluidized bed combustion.So the industry shall
make the necessary arrangement to comply with the above notification.i¢¥2

The industry shall submit balance sheet of every financial year to the concerned Regional Office by 30th
June of every year

That the industry shall submit ayearly certificate to the effect that no addition / up-gradation/ modification/
modernization has been carried out during the previous year otherwise the industry shall apply for the varied
consent.

a) The industry shall ensure that at any time the emission do not exceed the prescribed emissions
standards laid down by the Board from time to time for such type of industry /emissions.

b) The industry shall ensure that the emissions from each stack shall conform to the following
emission standards laid down by the Board in respect of the Industrial Boilers.

Steam Generating Required particulate matter B.

capacity A.

Area upto 5 Km from Other than'A' class
Other than the periphery
of | and Class-II town

Lessthan 2 ton/hr. 800 mg/NM3 1200 mg/NM3
2 ton to 10 ton/hr. 500 mg/NM 3 1000 mg/NM 3
Above 10 ton to 15 ton/hr 350 mg/NM3 500 mg/NM3
Above 15 ton/hr 150 mg/NM3 150 mg/NM3

All emissions normalized to 12% carbon dioxide.

The industry shall ensure that the Hazardous Wastes generated from the premises are handled as per the
provisions of theHazardous Waste (Management, Handling and Transboundary Movement) Rules, 2008,
without any adverse effect on the environment, in any manner.

The air pollution control equipments shall be kept at all time in good running condition and;
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19.

20.

21.

22,

23.

24,

25.

26.

27.

28.

29.

30.

31

32.

33.

35.
36.

0) All failures of control equipments.

(i) The emissions of any air pollutant into the atmosphere in excess of the standards lay down by the
Board occurring or being apprehended to occur due to accident or other unforeseen act or event.
'Shall be intimated through fax to the concerned Regional Office as well as to the Director of
Factories, Punjab, Chandigarh as required under rule 10 of the Punjab State Board for the
Prevention and Control of Air Pollution Rules, 1983'.

The industry shall plant minimum of three suitable varieties of trees at the density of not less than 1000 trees
per hectare all along the boundary of the industrial premises.

The industry shall submit a site emergency plan approved by the Chief Inspector of Factories, Punjab as
applicable.

The industry shall comply with the conditions imposed by the SEIAA/MOEF in the Environmental
Clearance granted to it as required under EIA notification dated 14/9/06, if applicable.

The industry shall make necessary arrangements for the monitoring of stack emissions and shall get its
emissions analyzed from lab approved / authorized by the Board:-

) Oncein Year for Small Scale Industries.
(i) Twice/thrice/four timein aYear for Large/Medium Scale Industries.

Theindustry shall maintain the following record to the satisfaction of the Board :-

) Log books for running of air pollution control devices or pumps/motors used for it.

(i) Register showing the result of various tests conducted by the industry for monitoring of stack
emissions and ambient air.

(iii) Register showing the stock of absorbents and other chemicalsto be used for scrubbers.

The industry will install the separate energy meter for running pollution control devices and shall maintain
record with respect to operation of air pollution control device so as to the satisfy the Board regarding the
regular operation of air pollution control device and monthly reading / record may be sent to the Board by
the fifth of the following month.

The industry shall provide online monitoring system as applicable, for in stack emission and shall maintain
the record of the same for inspection of the Board Officers.

The Board reserves the right to revoke the consent granted to the industry at any time, in case theindustry is
found violating the provisions of Air (Prevention & Control of Pollution) Act, 1981 as amended from time
to time.

The industry shall comply with any other conditions laid down or directions issued in due course by the
Board under the provisions of the Air (Prevention & Control of Pollution) Act, 1981.

Nothing in this consent shall be deemed to neither preclude the institution of any legal action nor relieve the
applicant from any responsibilities, liabilities or penalties to which the applicant is or may be subjected to
under this or any other Act.

Any amendments/revisions made by the Board/CPCB/M OEF in the emission/stack height standards shall be
applicable to the industry from the date of such amendments/revisions.

The industry shall dispose off its solid waste generated by the burning of fuel in an Environmentally Sound
Manner within the premises/outside as approved by the Board, to avoid public nuisance and air pollution
problem in the area.

The industry shall ensure that no air pollution problem or public nuisance is created in the area due to the
discharge of emissions from the industry.

The industry shall provide adequate arrangement for fighting the accidental leakage/discharge of any air
pollutant/gas/ liquids from the vessels, mechanical equipment's etc, which are likely to cause environmental
pollution.

The industry shall not change or alter the manufacturing process(es) and fuel so as to change the
quality/quantity of emissions generated without the prior permission of the Board.

The industry shall earmark a land within their premises for disposal of boiler ash in an environmentally
sound manner, and / or the industry shall make necessary arrangements for proper disposal of fuel ashin a
scientific manner and shall maintain proper record for the same, if applicable.

Theindustry shall obtain and submit Insurance cover under the Public Liability Insurance Act, 1991.

The industry shall provide proper and adequate air pollution control arrangements for control emission from
its fuel handling area, if applicable.

"Thisis computer generated document from OCMMS by PPCB"
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37.

38.
39.

40.
41.

42,

The industry shall comply with the code of practice as notified by the Government/Board for the type of
industries where the siting guidelines / Code of Practice have been notified.

Theindustry shall not cause any nuisance/traffic hazard in vicinity of the area

The industry shall ensure that the noise & air emission from D.G. sets do not exceed the standards
prescribed for D.G. sets by the Ministry of Environment & Forests, New Delhi.

Theindustry shall ensure that there will not be significant visible dust emissions beyond the property line

The industry shall provide adequate and appropriate air pollution control devices to contain emissions from
handling, transportation and processing of raw material & product of the industry.

The Industry shall ensure that its production capacity does not exceed the capacity mentioned in the consent
and shall not carry out any expansion without the prior permission / NOC of the Board.

{
23/07/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf
of

(Punjab Pollution Control Board)
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Annexure-3

Registration ID:  H16ASR3983238

Application No: 12978020

To,
DYALSAROOP,
UPPAL NEURO HOSPITAL
Amritsar ii, Amritsar, 143001

Subject:  Authorization under Bio-Medical Waste Management Rules, 2016 framed under Environment (Protection)
Act, 1986 for [Generation, Collection, Storage] of Bio-Medical Waste.

With reference to your application for obtaining Authorization under Bio-Medical Waste Management Rules, 2016
framed under Environment (Protection) Act, 1986, you are, hereby authorized for handling/ managing Bio-Medical
Waste under Bio-Medical Waste Management Rules, 2016 as per the details specified in this authorization.

1. Particulars of Applicant (Occupier/Operator)

Name of Applicant (Occupier/Operator) DYALSAROOP
Designation : MANAGAR
Correspondent Address: DYALSAROOP,

UPPAL NEURO HOSPITAL
Anritsar ii, Amritsar, 143001

M obile Number :

8872906555

Landline Number :

0183-2226696

Fax Number :

Email-ID :

neuroanritsar @yahoo.com

2. Particularsof HCF/CBWTF

Name of HCF/CBWTF

Uppal neuro hospital

Addressof HCF/CBWTF premises

Uppal neuro hospital
4-rani ka bagh

M obile Number :

8872906555

Facility Type and Subtype

HCF (Private Hospital ( Bedded))

Owner ship

Individual

number of Beds (for HCF) 125.0
No. of HCF covered(for CBWTFs) -

No. of Beds covered -

No of Beds 125

Area and Distance Covered by CBWTF

Made of Transportation of BMW

Common Facility Vehicle

"Thisis computer generated document from OCMMS by PPCB"
Uppal neuro hospital ,4-rani ka bagh,Amritsar,Amritsar,143001
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3. Particulars of Authorization

Authorization No. BMW/Fresh/ASR/2020/12978020
Date of I ssue 05/08/2020

Date of Expiry 30/06/2025

Authorization Type Fresh

Activities authorized [ Generation, Collection, Storage]

4, Particularsof Bio-Medical Waste

Waste category Quantity permitted for handling Unit
Yellow 47.6 kg/day
Red 35.29 kg/day
White(Translucent) 124 kg/day
Blue 4.51 kg/day

5. The HCE/CBWTF shall discharge its effluent after treatment as prescribed under the Rules.
6. The Authorization is subject to the Terms and Conditions as specified in this Authorization and also to such conditions as
may be specified in the rulesfor the time being in force under the Environment (Protection) Act, 1986.

12/08/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf

of
(Punjab Pollution Control Board)
Endst. No.: Dated:

A copy of the above is forwarded to the following for information and necessary action please:
THE EE, RO, ASR.

12/08/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf
of

(Punjab Pollution Control Board)
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10.
11.
12.

13.

14.

15.

16.

17.

18.

19.

20.

TERMSAND CONDITIONS

GENERAL CONDITIONS

This authorization is issued for number of beds. For any increase in number of beds, the applicant
shall obtain prior permission of the Board.

The Medical Institution / Health Care Facility shall apply for the renewal of authorization at least 2 months
before the expiry of this authorization.

The Medical Institution / Health Care Facility shall comply with the provisions of the Environment
(Protection) Act, 1986 as amended from time to time and the rules made there under.

The authorization and all relevant records shall be produced for inspection on the request of an officer of
prescribed authority.

The HCF shall take all necessary steps to ensure that bio-medical waste is handled without any adverse
effect to human health and the environment and in accordance with these rules;

The HCF shall make a provision within the premises for a safe, ventilated and secured location for storage
of segregated biomedical waste in colored bags or containers in the manner as specified in Schedule |, to
ensure that there shall be no secondary handling, pilferage of recyclables or inadvertent scattering or
spillage by animals and the bio-medical waste from such place or premises shall be directly transported in
the manner as prescribed in these rules to the common bio-medical waste treatment facility or for the
appropriate treatment and disposal, as the case may be, in the manner as prescribed in Schedule I.

The HCF shall pre-treat the laboratory waste, microbiological waste, blood samples and blood bags through
autoclaving/microwaving and then sent to the common bio-medical waste treatment facility for final
disposal. The HCF shall maintain a logbook of operation of Autoclave.

The HCF shall phase out use of chlorinated plastic bags, gloves and blood bags as mentioned in the Rules;

Incase the HCF purchase color coded bag from open market, it shall get the testing certificate from CIPET
Lab, Amritsar regarding absence of chlorinated material in it. However, if it is procured from CBWTF
operator, the HCF shall obtain the test certificate from CBWTF operator.

The HCF shall dispose of general waste other than bio-medical wastein green bin.
The HCF shall not dispose bio-medical waste with municipal solid waste;

The HCF shall provide training to all its health care workers and others, involved in handling of bio medical
waste at the time of induction and thereafter at least once every year and the details of training programmes
conducted, number of personnel trained and number of personnel not undergone any training shall be
provided in the Annual Report;

The HCF shall immunise all its health care workers and others, involved in handling of bio-medical waste
for protection against diseases including Hepatitis B and Tetanus that are likely to be transmitted by
handling of bio-medical waste, in the manner as prescribed in the National Immunisation Policy or the
guidelines of the Ministry of Health and Family Welfare issued from time to time;

The HCF shall ensure occupational safety of all its health care workers and others involved in handling of
biomedical waste by providing appropriate and adequate personal protective equipments;

The HCF shall conduct health check up at the time of induction and at least once in ayear for al its health
care workers and others involved in handling of bio- medical waste and maintain the records for the same;

The HCF shall ensure segregation of liquid chemical waste at source and ensure pre-treatment or
neutralisation prior to mixing with other effluent generated from health care facilities;

The HCF shall ensure treatment and disposal of liquid waste in accordance with the Water (Prevention and
Control of Pollution) Act, 1974 ( 6 of 1974).

The HCF shall obtain consents under the provisions of Water (Prevention & Control of Pollution) Act, 1974
and Air (Prevention & Control of Pollution) Act, 1981.

The HCF shall maintain and update on day to day basis the bio-medical waste management register and
display the monthly record on its website according to the bio-medical waste generated in terms of category
and colour coding as specified in Schedule I. All the record shall be subject to inspection and verification by
the Prescribed Authority /authorized person at any time. The record shall be maintained for a period of 5
years.

The HCF shall report major accidents including accidents caused by fire hazards, blasts during handling of
biomedical waste and the remedial action taken and the records relevant thereto, (including nil report) in
Form | to the prescribed authority within 24 hours and also along with the annual report;.

"Thisis computer generated document from OCMMS by PPCB"
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21.

22,

23.

24,

25.

26.

27.

28.

29.

30.

31.

32.

33.

35.

36.

37.

38.

39.
40.

41.

42,

The HCF shall submit Annual Report in Form-1V as per Rule 13 by 30th June every year to the Board. The
HCF shall make available the annual report on its web-site and all the health care facilities shall make own
website within two years w.e.f 28.03.2016.

The HCF shall ensure that Untreated human anatomical waste, animal anatomical waste, soiled waste and,
biotechnology waste shall not be stored beyond a period of forty i¢¥2eight hours: Provided that in case for
any reason it becomes necessary to store such waste beyond such a period, the occupier shall take
appropriate measures to ensure that the waste does not adversely affect human health and the environment
and inform the prescribed authority along with the reasons for doing so.

The HCF shall inform the prescribed authority immediately in case the operator of afacility does not collect
the bio-medical waste within the intended time or as per the agreed time;

The HCF shall establish a system to review and monitor the activities related to bio-medical waste
management, either through an existing committee or by forming a new committee and the Committee shall
meet once in every six months and the record of the minutes of the meetings of this committee shall be
submitted along with the annual report to the prescribed authority and the healthcare establishments having
less than thirty beds shall designate a qualified person to review and monitor the activities relating to bio-
medical waste management within that establishment and submit the annual report;

The occupier of the HCF shall maintain proper housekeeping in the premises where the bio-medical wastes
are handled.

The HCF is required to set up system/equipments for requisite segregation, collection, storage and pre-
treatment of bio-medical waste in conformance to the provisions of Bio-Medical Waste (Management)
Rules, 2016.

The Containers/ Bags used for segregation and disposal of waste shall be labeled in accordance with
schedule- 1V (Part-A).

The HCF shall segregate the bio-medical waste collected in the container bags at the point of generation in
accordance with Schedule-I prior to storage, transportation, treatment and disposal.

The HCF shall hand-over segregated waste as per Schedule-I to common bio-medical waste treatment
facility for treatment, processing and final disposal.

The HCF shall paste Bar-Code Stickers on respective color coded bags, puncture proof containers and
cardboard box before disposal to CBWTF.

The HCF shall ensure treatment and disposal of waste in accordance with Schedule | and in compliance with
the standards provided in Schedule-11.

The HCF shall phase-out use of mercury based instruments. The handling and disposal of all mercury waste
and lead waste shall be in accordance with the respective rules and regulations.

The occupier of the HCF will be liable for action under section 5 and section 15 of the Environment
(Protection) Act, 1986, incase of any violation.

The HCF shall comply with the standards and specifications as per Bio-Medical Waste Management Rules,
2016.

The HCF shall give its bio-medical waste only to the authorized area common bio-medical waste treatment
facility who has valid authorization of the prescribed authority.

The HCF will have to make its own arrangement afresh in case the authorization of the common facility to
whom it has entered a MOU is revoked, by the Prescribed Authority.

The occupier of the HCF shall not change or ater either the quality or the quantity or the rate of discharge of
liquid/emission or temperature or the route of discharge without prior written permission from the Board.

The occupier of the HCF, its heirs, legal representatives etc., shall have no claim whatsoever to the
continuation or renewal of this authorization after the expiry of the authorization.

The authorized person shall intimate Board prior to closing down the facility.

The HCF shall not rent, sell, transfer or otherwise transport the bio-medical waste without prior permission
from the Board.

Any unauthorized change in personnel/equipment or working conditions as mentioned in the application by
the person authorized shall constitute a breach of this authorization.

The Board reserves the right to review, impose additional condition or conditions, revoke, change or alter
the terms and conditions of the authorization without any prior notice.

"Thisis computer generated document from OCMMS by PPCB"
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12/08/2020

(Shiv Kumar)
Environmental Engineer

For & on behalf
of

(Punjab Pollution Control Board)
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)

The agreement entered into l‘h/%/u’d-y of }v/?nfﬂwynr,ldt' Fxp. Date 5 //03/6?0.’5"'
BETWEEN

M/s. Amritsar Envirocare Systems (P) Ltd., (Formerly Amritsar Healthcare Systems)
Village Than Kalan. Chabal Road, Amritsar (hereinafter called As AECS (P) Lid. represented
by Dr. Inderpal Singh Pasricha, Contact No. 0183-5065311. Email id-
aecs2004@rediffmail.com

AND
Name of Hospital & Address- 1 PPAL ~u = URs /7057, 7RL
G RAnl: k.48 233 ,.L,: ,/7, lr T4
(hereinafier referred to as the GENERATOR) represented by Br— ' y

_ (M:m
Tel. Mob No. 75/ 746 S555 anﬂMc_yw 4}::)

Wheicas AECS (P) Lid. has sctup a common facility at Chhabal Road, Village Iban Kallan,
Amritsar and has setup a unit of this facility for collection, transportation, treatment and disposal
of Bio-Medical Wastes (hereinafter called as BMW) gencrated by Health care Establishmenis
(HCEs - Hospitals, Nursing Homes, Blood Banks, OPD Clinics, Pathological [aboratorics,
Diagnostic Centres, Medicine Manufacture centre, Medical Stores, Beauty Saloons etc.)

Whereas AECS (P) Ltd. ochr\ 1o provide service to the GENERATOR on a user pay princiric
for  collection T Jreatment and Disposal of BMW at the Rate of
Re. 7 49 luding transportation charges) per bed per day with a wecurity
advance equivalent to the payment for 60 days bag charges extra.

Whereas AECS (P) Ltd. undertakes the liability of collection, transportation, treaument and
disposal of BMW, the GENERATOR shall undertake to adhere to this contract of service by
AFECS (P) Ltd. for a minimum period of five vears from the agreement date.

Where the GENERATOR is a Hospital and agrees to avail the services being provided by AECS

(P) Lid. with the terms & conditlons as listed on succeeding paras:-

1. AECS (P) Lid. shall meet all the rules and regulations stipulate by the PPCB and the
GENERATOR shall not be liable for any improper handling and management.

2 AECS (P) Ltd. zlone is liable for any violation of the Environment (Protection) Act 1586
and the relevant rules made there under, collection of BMW from the Generator uns as
per the agreement terms & conditions.

el

AFCS (P) Ltd. shall collect BMW from the Generator premises.

4. In case AECS (P) Ltd. vehicle fails to collect the BMW within 24 hours of the designated
time (24 hours) due to any reason. The GENERATOR shall inform the AFECS (P) Lid.
office at Amritsar, who will ensure to strictly collect the BMW within the next 24 hours

ALCUS (P) Lid. shall be solely responsibie tor the consequences, if any. in (lus regard
AECS (P) Ltd. office shall maintaip « register for such complaints and aliot the _:Im"
number to the GENERATOR.

& Other complaints, if any, shal} ulso hc made to AECS (P) Lid., Amritsar office by the
GENLRATOR, ALCS (') [l promizes o atend to all such complairia, within the

shortest possible time. Anritsar Emarocar Systens (%) L
Ear Upral " = W\
_-"4 :’ - /’Sw/ "'n-".-:'-'.'

= e T G . i T L TP TR RIRA R, _ e S0 N e DA LT T LR =
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10.

11.

12.

13.

14,

AECS (P) Ltd. shall collect the segregated bio-medical waste from the identified
vuninen waste wollection site in the premiscs of GENERATOR.

AECS (P) Lud. shall provide assistance to finalize the pick-up location to the
GENERATOR.

AECS (P) Ltd. shall transport the segregated waste in closed container vehicle to its
treatment plant.

If the GENERATOR desires, the initial training about segregation of BMW in colour
coded plastic bags and method of collection of BMW, shall be provided by AECS (P)
Lid. at no extra cost.

AECS (P) Ltd. shall schedule the timings the collecting the waste in consolation with the
GENERATOR.

AECS (P) Ltd. will not be liable for Environment (Protection) Act 1986 or any similar
regulations/norms set up by PPCB, Government Rodies, in the event the GENERATOR
violates any of the terms and conditions.

AECS (P) Ltd. shall be responsible for appropriate treatment and shredding of disinfected
waste at the centralized facility as per Schedule-1 of the BMW (M&IT) Rules 2016.

AECS (P) Lid. shall also undertake testing of treated waste to ensure safety to the
environment.

AECS (P) Ltd. shall be responsible for the disposal of treatment waste into secured
landfills or in recycling plants as applicable.

PONSIB . GE OR

The GENERATOR shall segregate the waste at the point of generation in accordance
with the BMW (M&H) Rules 2016 and in compliance with the standards prescribed
there under.

The GENERATOR shall collect the segregate BMW in plastic bags as stipulated by
Pollution Control Board (PCB) Norms.

The bags shall be procured by the GENERATOR at its own cost either through AECS
{P) Ltd. or through PPCB approved vendor.

The bags used for collecting solid materials, placenta, amputated body parts etc.,
(required to be incinerated) shall be non-chlorinated plastic bags.

All the bags shall be sealed tightly by the GENERATOR and AECS (P) Lid. will
collect the sealed bags only at a secured designated point in the premises of the
GENERATOR.

The GENERATOR shall disinfect the sharps and mutilate them and hand them over
in Puncture Proof Containers to AECS (P) Ltd.

The OENERATOR shall tshe all steps w0 cmswe Uit e waste is handled without
adverse effects to human health and environment.

The GENERATOR shall furnish annual report regarding generation, collection,

storage, transportation and disposal of Bio-Medical wastes in the prescribed format to
Punjah Pallution Central Roard

The GENARATOR shall be solely responsible for the number of beds being to AECS
(P) L1d. which must be same for which the authorization is proposed to be got from
Punjab Pollution Control Board. The GENARATOR shall inform AECS (P) Lid. and
about any such change in the number of beds. The total no. of beds are (£45) at

Fmsfpl. . Amisar Envirocare Systems (P) Lid.
T UDL LS

; od}‘: 4 d’t/ M
—_— P et 2 -
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10.
11.
12.

ERSHIP AYME

The GENERATOR shall pay a Membership Registration Fee of Rs.2500/- for five
year & renewal of agreement fee is Rs.500/- for one year. which are non-refundable.
The security advance of 60 days is refundable/adjustable upon completion of this
agreement against BMW collections.

The GENERATOR shall pay the monthly charges of cost of disposal by 10® of every
month without fail. Payments that are not made by the 10th of every month shall be
charged a late fees (@ Rs.30/- a day upto 22™ of the month.

AECS (P) Ltd. shall stop collecting BMW from GENERATOR if payments are not
received by 22™ of the month.

Renewal of service shall be subject 1o a charge of Rs.500/- in addition to the amount
due including the fine.

All payments shall be made in favour of AECS (P) Ltd. in the form of DD or Ale.
payee cheques. All bounced cheques shall be charged at Rs.100/- extra in addition to
the actual bank charges.

The GERERATOR is liable to forfeit his advance deposit, in the event of him
violating the terms and conditions of this agreement.

The Service Charges increased by 7% every year without any prior intimation.
AECS (P) Ltd. has right to change the service charges time to time according to diesel
prices and after Punjab Pollution Control Board, Patiala & DHS orders for revision of
rates.

These ates we subjoct w mutually reviewable during this agiccincnt period.

All disputes are subject to Amritsar Jurisdiction only.

New HCF's must obtain authorization under Bio Medical Waste Rules, 2016
from Punjab Pollution Control Board within 3 months from the date of signing
agreement. If fails this agreement stands cancelled and we stop our Bio Medical
Waste collection services immediately by giving notice and intimation to Punjab
Pollution Control Beard.
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Form -1V
(See rule 13)

ANNUAL REPORT -

[To be submitted to the prescribed authority on or before 30"™ June every year for the
period from January to December of the preceding year, by the occupier of health care
facility (HCF) or common bio-medical waste treatment facility (CBWTF)]

= Particulars
No )
Particulars of the Occupier DA [) She K Q%/ 4
(1) Name of the authorised person Neso l @ . /A
(occupier or operator of facility) > L,/ & { JCWZ&'()
(ii) Name of HCF or CBMWTF V/PPAL NFRe De AP TA L
(iii) Address for Correspondence L. RAOrne KA BAGH. /s >
(iv) Address of Facility
(v)Tel. No, Fax. No & /B L-IILE 7&
(vi) E-mail ID YU bod iomnserttla b Saboy (osfe-
|| (vii) URL of Website bl il Lo Bul NS etton 1034, oA
(viii) GPS coordinates of HCF or : o " ~ '
CBMWTF (i nr 7 1~
. . (State Government or Private or
(ix) Ownership of HCF or CBMWTF Semi Govt. or any other) ///./ )
(x). Status of Authorisation under the e .. 0900
Bio-Medical Authorisation No.: 7/ £.7.04 o
glalzt: (Management and Handling): | " | valid up to 3 oo / 2y A/
(xi). Status of Consents under Water P
Act and Air Validup to: 0= /¢ £ /;\Z:;,f /
Act
Type of Health Care Facility
(i) Bedded Hospital No.of Beds: ./a S
(ii) Non-bedded hospital
(Clinic or Blood Bank or Clinical < e if J,ﬁ
’ Laboratory or ol A
) Research Institute or Vetermary
Hospital or any
other)
;ﬁi} License number and its date of . .
expiry o { |
3 : ] |

[ Details of CBMWTF

&) <~
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(1) Number healthcare facilities covered
by .
CBMWTF

ﬂmm’/’»‘sz& /:_';M U/ ke by £ %
A [

(ii) Number healthcare facilities
covered by
CBMWTF

-

(iit) Installed treatment and disposal
capacity of

CBMWTE: Keg per day
(iv) Quantity of biomedical waste
treated or disposed Kg/day
by CBMWTF

Yellow Category: 954 AZ&
Quantity of waste generated or Red Category : 194 77
disposed in Kg per annum (on monthly White: a4 43
average basis) Blue Category : B 7- a9

General Solid waste:

Details of the Storage, treatment, transportation, processing and Disposal Facility

(1) Details of the on-site storage
facility

Size :

Capacity :

Provision of on-site storage : (cold
storage or any other provision)

(ii) disposal facilities

Quantity
Treated

. or
Copacity disposed
Kgldy “ooke

per

annum

Type of No
treatment of
equipment  units

Incinerators
Plasma
Pyrolysis
Autoclaves
Microwave
Hydroclave
Shredder
Needle tip
cutter or
destroyer
Sharps
encapsulation
or

concrete pit
Deep burial

pits:
Chemical
Disinfection: |_
Any other '
treatment
equipment:




T e 2

e

(iii) Quantity of recyclable wastes sold
to authorized recyclers after
treatment in kg per annum.

Red Category (like plastic, glass etc.)

(iv) No of vehicles used for collection
and transportation of biomedical
waste

-

(v) Details of incineration ash and
ETP sludge generated and disposed
during the treatment of wastes in Kg
per annum

Quantity Where
generated disposed
Incineration
Ash
ETP Sludge

(vi) Name of the Common Bio-
Medical Waste Treatment Facility
Operator through which wastes are
disposed of

Amis/Sele Epll (e ke
) 74

j{%ﬁ

(vii) List of member HCF not handed
over bio-medical waste.

Do you have bio-medical waste
management committee? If yes, attach
minutes of the meetings held during
the reporting period

es.

Details trainings conducted on BMW

%

(i) Number of trainings conducted on
BMW Management.

lo [

(ii) number of personnel trained

(1i1) number of personnel trained at
the time of induction

(iv) number of personnel not
undergone any training so far

(v) whether standard manual for
training is available?

(vi) any other information)

Details of the accident occurred
during the year

(i) Number of Accidents occurred

(ii) Number of the persons affected

(iii) Remedial Action taken (Please
attach details if any)

(iv) Any Fatality occurred, details.

Are you meeting the stoudards of air
Pollution from the incinerator? How
many times in last year could not met
the standards?

|

i

Details of Continuous online emission
monitoring systems installed

e |

s 3



) 4 L2 N
Liquid waste generated and treatment D, Cre f7é_,_ fet / ;/, T Zm
methods in place. How many times /o Y s » . c i
10. you have not met the standards in a < -/6""’&;/&" L Celatrone 17 £
year? C)7 P /.’)fé:x/’é & 47 CA (= cempiy Los
Is the disinfection method or § ’
1 sterilization meeting the log 4
’ standards? How many times you have
not met the standards in a year?
(Air Pollution Control Devices attached
12. | Any other relevant information with the
Incinerator)

) 2} 273 27,
Certified that the above report is for the period from 2 //& / /Jﬁ/ 7 vZﬂ < %y‘j’“7 r 4

Date: r/ o /c { /J;,- 2

Place /Q’ N2 %(‘“"C
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Training Topic
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l Traine.r's Name/s
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S.No
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i UPPAL NEURO HOSPITAI

g & Pl

VERBAL PERFORMANCE ASSESMENT CHECKLIST

Learner name I pol i e Designation of
__{)RJ Qb learner:- (\e|pA
Assessor name \ - Designation of
r [ﬁsmnM ' | Assessor:- T~
. U / ibl‘?’] &4’1." .
Verbal questions Satisfactory response
B & Yes No
1. Define Bloﬁnedical Waste?: age
2. Explain Biomedical Waste - ¢
: Management? . :
3. Wheresis main storage area of BMW? S e
4. Categories.for segregatith of BMW? _—
5. When BMW bins empty? . - e
6. Immediate management of needle a '
stick injury? | O =
7. During transportation of BMW whlch
precaution is used i
8. .Cap and mask discard in which colo*ur A e
bin? o8 i
9. Gloves discard in which coiour bin?.. - R
Steps of hand washing? “ .- L g
Feedback to Learner:- ﬁuﬂw ] T 4

The Learner response was:-
' Satisfa/ct;ry "~ Not Satlsf@ctow

Assessor Signature:-(] ay nqan)ﬁ o A

e e e i ey XS AR Scanned with CamScanner
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VERBAL PERFORMANCE ASSESMENT CHECKLIST

[Learner name 7 | /7 Designation of
il

i ' <4 VI ¢ learner:- pif-%

Assessor name " - Designation of
rq_\mtmll._'ﬂ- Assessor:- IC!J, |

b

L

ipfaoe

N\
[Verbalquestions  @a 9 . Satlsfactory response
Qah R Yes i No

1.  Define Biomedical Waste?. g = '

| 2. Explain Baomedical Waste
| Management? . i’ Y
3. Wher&ismain storage%rea of BMW? - il

4. Categones.forseiegatloqpf BMW? . =

5. When BMW bins empty?s. —

6. :

Immediate management of hieedle
§ '.":15_'-',@-

-T\{

7.

stick injury?
During transportation of BMW. whn:h

precaution is used
Cap and mask dlscard in which colaﬁ[r

8.
bin?.
5. Gloves discard in Whlch colour bin? '“m@i,i
| Steps of hand washlng? : %3 o
Feedback to Learner:* g;, ' ..
By oy L
.I I‘ ;»i

- The Learner response was.;

'.Sétisfac'fgry

_ -Assess'arsrgnature:-dﬁﬁ m*n}\j‘ '

5

Not Sat!sfé?tory

IR
L
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VERBAL PERFORMANCE ASSESMENT CHECKLIST
1-3-0080

r
Learnername 4. — _ Designation of

mﬁw M . learner:- Velps

Assessor name F&“ ", |Designation of
( "“q“)\—% Assessor:- TCo

Verbalqueé.tié‘ns Py Satisfactory responise

1 Define Blonied:caIWast pe
2. ‘Explain Btomedn:al Waste o

5 When BMW bins empty?"ﬁ‘* -
6. lmmedlatemanagementof-‘n'@ﬁ"=e

stick injury? . <
7. During transp” rtatton of BMW! whlﬁh 3

—
J,_,,..-r"'

5-:.

9, Glovélé.dlsbard in: yhlch colour bm?. 2 iﬁ“’*
Steps of hand washmg? L B

Feedback to Learner{ ,juwa( .

it
T

s -Thé. l.'eé’r'n'er. response was:- W
. ‘gatisfacfgr‘;/ ) Not Satisf{l,_c’tory- :
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|0-3-208%
Learner name - E)_j:_ | Designation of
- - MU“ learner:- Ho| /%
Assessor name ., ., |Designation of
f }a‘! “‘“‘P“'} | Assessor:- 0
""‘a.
Verbal QUEStIQBS QQ‘ Satisfactory respdnse
< : Yes No.
1. Define Blomedlcal Waste? — f '
2. “Explain Blomedlcal Waste : - Il
_ Management? . ... . ¢ 3 s
3. Whefeiis main storagesaraé of BMW?’}_; £ e o
4. Categories for segregation of BMW? |  «—
5. When BMW bins empty?... . _—
6. Immediate management&-:{x edle s
stick lmury? R :
7. During trans‘partatlon of BMW wh’ich : : o
precaution is’ used _
8. Cap-and mask dlscard in which coidur - _
bin? & : :
9. Gloves discard m,,whlch colourﬁbin?"‘ % -“*“Z
and Washln ? . '
Steps of h _3 i . [T 7 T, T3

Feedback to Learner: b

The Learner response waﬁ;‘- i
Sat;sfac'f;:fr; " Not Satlsfactory

e AssessorSlgnathe' dmmnM
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' ] B I
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&P Satisfactory response
. o B Y & YéS-‘.:"':;- . No
2 1. . Define Biofiiedical Waste?.  « s W 8
™ | 2. Explain Biomedical Waste . "
Management? - 3 P
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5 e i
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Satisfactory response
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"k s* ik Yes ! fu No
1. Define Blomecg,caIWa "f 2 A - “ g
'3

2. Explain Bmmedma%aste %

. Management? = ?;ga
“3. Whefglis:main storageie

4. Categories for segregaftla[ﬁ""ff BMW?

. The Learner response was: {
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“uNot Satisfactory.

el

wlhin
e

Scanned with CamScanner

hrir




%¥ LPP"’AH NEURO HOSPITAL

" -
AN KA B
KA BAGH, AMRITEAR

VERBAL PERFORMANCE ASSESMENT CHECKLIST

— [C-0%-0080

Learner nam - | —- .
o i 1) a1y Db Designation of
- ' \‘ . d ; learner:- Ht{ﬁ/q
Assessor name ' % Designation of
P [ IC“ '“0'1}—9 Assessor:- T |
U J
| Verbalquestions @mg Satisfactory response y]
~— - _‘\*- - Yes NO_ ]
1. Define Biomedical Waste?- G '
2. Explain Biomedi'cal Waste = — R
| Management? = 2 B
3. Whefe:is main storagaaarea of BMW?. | «— 5
4. Categoriesfor segregatlon of BMW? —r B i
5. When BMW bins empty?is i : o€ C W%MQM]
6. Immediate management OF NESC ___e
stick injury? g =
7. Duringtra nspa;tatlon of BMW whn:h : g R,
precaution is used
'g. Capand mask dlscard in which cold‘lil:
bln? "!' ‘9" 5,
9. Gloves discard in whlch colourbin?". & —
Steps of hand washing? *?%\ =
Feedback to Learner:~ ﬁmjag | N
The Learner response was?;
~ Satisfactory : Not Satisfactory
the S0 A_s;_essorSignature:- 1 mqﬁd\} : 4
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Date: 08-10-2020
IR LAR
Dear BMW Management Committee Members,

This is to inform "
chaired b mD YOUu all that the meeting for the Committee is scheduled on 10 October 2020. Meeting will be
Y Dr. Rajiv Tiwari. All of you are requested please attend the same.

!_\ Members )
| BMw h!anag\?rnent Committee Dr. Rajiv Tiwari | Chalrperson \
BMW Management Committee |
Dr. Ashok Uppal | Member j
r BMW Management Committee |
Mr. Nirmal Kumar Pant \ Member \
BMW Management Committee Ms Bal l Secretary :
. Ashu a k
BMW Management Committee Ms. Jasmanpreet Kaur \ Member S
BMW Management Committee Ms. Kulwinder Kaur \ Member i
’ BMW Management Committee Ms. Manpreet Kaur \ Member ~
l BMW Management Committee Mr. Dyal Saroop \ METADaE \ @
{ BMW Management Committee Ms. Shipra Chopra \ Member S
BMW Management Committee Mr. Ankush Kapoor \ Guest Member A

Agenda and other details are as below,

Vvenue Conference Room ‘

Date & Time 10™ October 2020 / 01:00pm J
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The agenda for the meeting is as follows:

1. !:TP'Machine was not working properly in Lab.
2. Cutting of Needles was not properly done as per Guidelines.
3. Any other point with the permission of the chair.

Thanking You,
A%

hu Bala

Housekeeping Supervisa
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EYNS AL
T
Meeting ‘."}“deﬂpc;qShcq;l for Committee Mceting
BMW Management Committee \
Chairperson | —
person Dr. Rajlv Tiwari \
Date i
and Time 10" October 2020/01:00pm \
Ve
nue Conference Room W
Emp.ID Name Leslghatonin Signature
Committee
A
Dr. Rajiv Tiwari Chairperson \ J/\/——ﬂ
Dr. Ashok Uppal Member \ @’%‘]
Mr. Nirmal Kumar Pant Member \ M:‘ j
Secretary \ Q\fg\,\y\ \

Mr. Dyal Saroop
Member W f Q,u_& J
/\qgmn
Memb
ember W“ﬁ ((;}0 A

Member

Ms. Jasmanpreet Kaur

Ms. Manpreet Kaur

|

|

/ Ms. Ashu Bala

// e L 2eAAs, )
|

Ms. Kulwinder Kaur

Member

Ms. Shipra Chopra W
e ¢
Guest Member i [ g ,‘ W

Mr. Ankush Kapoor

|

——-"‘-/
f
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D -
ate Time Location \ Recorded by \ Yeq
10-10- .
0-2020 01:00PM Conference Room ‘ Ms. Jasmanpreet Kaur \
Me.eting called by Ms. Jasmanpreet Kaur J
Dr. Ashok Uppal, Dr. Rajiv Tiwari, Mr. Ni |
Att , Dr. Rajiv Tiwari, Mr. Nirma Pant, Ms. Jasmanpreet,
( . ended by Ms. Manpreet Kaur, Ms. Kulwinder Kaur, Mr. Dyal Saroop, Ms. Shipra
Chopra, Mr. Ashu Bala, Mr. Ankush Kapoor.
Compulsory Members Yes j '
l Absents No J

Points of last meeting:-

r S.no Points of last meeting Remarks j
1. Overflowing of Bio Medical Waste Transport Closed
¢ Trolley.
| General Waste Transport Trolley’s cover was Closed
not intact.
No.

Open Points of Last 2 Meetings:

1. ETP Machine not working properly in Lab.
2. Cutting of Needles was not properly done as per guidelines.

3. Any other point with the permission of the chair.

Current
Agenda:




Current Points:-

Sr. No.

Annexure -7

&)

Discussed Points

I
|

Action to be Taken & Target Date Responsibility

ETP Machine not

During Rounds, Lzb Stzff was complamng fig- ¢
ETP Machine was not working property. THer2 1
was the back flow of water from machine- -~

1. worki i ) ~ Hosoizl AcminisTaor
Laot: King property in Action to be taken: BME informed “f'ﬁ‘ecé‘-%"l aBVE
) and advised to call vendors for repairing- =0 S=F
Target Date: Immediate. J\_
During Daily Rounds, It wes observed that Se=f
don’t cut needles property into the Sme =< Pas
) in few areas. 1C0
Cutting of Needles was ) o IN
2 not properly done as Action To be taken: Trainings are gvan ® 2 o) Acministrator

per guidelines.

Staff regarding cutting the neadles into MINIMUM  \ . <ing Superinendent
Three Parts. On Job Trainings are also proviasd
to the staff for practical knowiedge.

Target Date: Continuous.

ot .
W
SeciSecretary
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Date: 11-07-2020

B IRCULA
r BMW Management Committee Members
This is to info I
[m N
chaired by Dr RaY.°“1f" that the meeting for the Committee is scheduled on 14™ July 2020. Meeting will be
» Rajiv Tiwari. All of you are requested please attend the same.

Members
BMW Man ;
- agement Committee Dr. Rajiv Tiwari Chairperson \ :
MW Management Committee
( Dr. Ashok Uppal Member \
BMW Management Committee
Mr. Nirmal Kumar Pant Member \
BMW Management Committee
Mr. Maninder Singh Secretary J
BMW Management Committee :
| Ms. Jasmanpreet Kaur \ Member \
BMW Management Committee
Ms. Kulwinder Kaur \ Member \
BMW Management Committ
. s Mr. Dyal Saroop \ Member J
BMW M i
B Conitteg Ms. Shipra Chopra \ Member J
Agenda and other details are as below,
{ Venue Conference Room J
d Date & Time 14% July 2020 / 12:30pm \ ,
The agenda for the meeting is as follows:
1. Overflowing of Bio Medical Waste Transport Tro|l§y.
2. General Waste Transport Trolleyis cover was ngt intact.
.3, Any other point with the permission of the chair.
Thanking You,
“ E
Maninder Singh

Housekeeping Supervisor.



Date and Time |

Meeting

Chairperson |
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_Attendance Sheet for Committee Mecting
BMW Management Committee

" Dr. Rajiv Tiwarl

14" July 2020/12:30pm \

Conference Room

\
——
\

Designation in \
Name
Committee
Dr. Rajiv Tiwari Chairperson \ g\"—‘k
Dr. Ashok Uppal Member
Mr. Nirmal Kumar Pant : Member
Mr. Maninder Singh Secretary
Mr, Dyal Saroop Member
6 Member ! ‘
. Ms. Jasmanpreet Kaur — @ :9
7. ] Ms. Kulwinder Kaur Member (V }{/ \
A\
8. Ms. Shipra Chopra Member \ W

T T

|
.t
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Time
12:30PM

Location

Recorded by

“Conference Room | Ms. Jasmanpreet Kaur

| Ms, Jasmanpreet Kaur
3 | Dr. Ashok Uppal, Dr. Rajiv Tiwari, Mr. Nirmal Pant
Attendeg by f Ms. Kulwinder Kaur, Mr. Dy,

, Ms, Jasmanpreet,
al Saroop, Ms. Shipra Chopra, Mr, Maninder
_ | Singh
Compulsory Members Y

es

Points of last meetin -
————=0r last meeting:-

Points of last meeting

Remarks
/ Bio Medical Waste Mixing found in B-Block.

Occasionally Green Bag was 2/3 fqI.

Closed

Open Points of Last 2 Meetings:

No.

Current 1. Overflowing of Bio Medical Waste Transport Trolley,
Agenda: 2. General Waste Transport Trolley’s cover was not intact,

3. Any other point with the Permission of the chair.
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r\\Z—¥Acﬁon to be Taken & Target Date

“ S.No. ,  Discussed Points

| ' Overflowing of Bio
1.  Medical Waste
Transport Trolley.

)

Responsibility |-

| During rounds, It's been observed that Bio |

Medical Waste Transport Trolley is | 1CO

overflowing (Filled More than 2/3 Part). | ICN

Action to be taken: Training has been | 23?:"?%
Conducted for the Nursing Staff Members 1‘ Nursing tor

and for Housekeeping Staff as well Superintendent )
regarding Bio Medical Waste Management Housskeein ’
Guidelines. Superviso‘r)| 9

Target Date: Immediate.

General Waste
2. | Transport Trolley’s

cover was not intact.

It has been observed in daily rounds that
General Waste Transport Trolley’s cover
was not intact. It is because of the Poor | ICO

Condition of the Trolleys. ICN
Hospital

Action To be taken: Housekeeping | Administrator
Supervisor is been advised to immediately | Nursing

order for new trolleys and also need to | Superintendent
Guide the staff to cover the Lid of Bio | Housekeeping
Medical Waste Transport Trolley. Supervisor

Target Date: Immediate.

the minutes of meeting to attendees and concerned Depts.

R ETEYY. %
iS5

* secretaflPd

Y
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Date: 09-04-2020 \
oo CIRCULAR =
W Management Committee Members
This is to info '
. rm you all that the ‘
chaired by Dr. Rajiv Tiw "‘t the meeting for the Committee Is scheduled on 13" April 2020. Meeting will be
ari. All of you are requested please attend the same. k
Members
BMW Mana e . =
S gement Committee Dr. Rajiv Tiwari \ Chairperson “
anagement Committee
Dr. Ashok Uppal L Member !
LBMW Management Committee
Mr. Nirmal Kumar Pant ! Member a
EMW Management Committee g
Mr. Maninder Singh \ Secretary
1 BMW Management Committee
= Ms. Jasmanpreet Kaur \ Member
W Management Committee
I Ms. Kulwinder Kaur \ Member
[ BMW Management Committee S — \
. Dyal Saroop Member
BMW Management Committee M. Shipra Chopra \ e
: ember
Agenda and other details are as below,
Conference Room
Date & Time 131 April 2020 / 12:00pm
The agenda for the meeting is as follows:
1. Bio Medical Waste Mixing found in B- Block.
2. Occasionally Green Bag was 2/3 full.
3. Any other point with the permission of the chair.
]jhan\dp'g You,
Maninder Singh
Housekeeping Supervisor.
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BMw Management Committee
=N a B o Dr.Rajiv Tiwari
[N \~ — - - o — »—-X‘
- 13" Apr 2020/12:00pm
= T Conference Room
‘
Designation in Signaty
ignature
Committee ¥
S|
e e
Dr. Ashok Uppal Member
—
Mr. Nirmal Kumar Pant Member
fmee e, ]
Mr. Maninder Singh Secretary
— ]
Mr. Dyal Saroop Member
— |
Ms. Jasmanpreet Kaur Member
Ms. Kulwinder Kaur Member
Ms. Shipra Chopra _ Member
/
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Date 0
e Time ‘ Location Recorded by
-04-2020 3:00P - Jasmant '
12:00PM \ Conference Room Ms. Jasmanpreet Kaur ¢
Meeting called b Q
Y Ms. Jasmanpreet Kaur J
! Attended By Dr. Asho|.< Uppal, Dr. Rajiv Tiwari, Mr. Nirmal Pant, Ms. Jasmanpreet,
_ lV!s. Kulwinder Kaur, Mr. Dyal Saroop, Ms. Shipra Chopra, Mr. Maninder
Singh. '
=
Compulsory Members Yes ‘\ -
Absents No \

Points of last meeting:-
F S.no Points of last meeting \ Remarks _\
ok i 8 Recapping of needles. Closed 4\ .
2: Bio Medical Waste bins are not cleaned Closed j
Qrogerlx.
3. Persons not wearing proper PPE’s while \ Closed ‘X
transferring BMW at final disposal point.
No.

Open Points of Last 2 Meetings:

Waste Mixing found in B-Block.

Current 1. Bio Medical
Agenda: 2. Occasionally Green Bag was 2/3 full.
’ 3. Any other point with the permission of the chair.




Discussed Points

Bio Medical Waste Mixing
found in B-Block.

Annexure -7

Action to be Taken & Target Date

Responsibility

During rounds, It's been observed that General
Wwaste is being mixed with the other Bio Medical
Waste Bags like Papers, Cold Drink Bottles etc.
were found in Red bag and Cardboard Box with
Blue Tapping. In most of the cases, It's been

Knowledge.

Action to be taken: Regular Training Sessions
has been arranged for the Nursing Staff
Members and for Housekeeping Staff as well.
Verbal Guidelines and Pamphlets has been
displayed in local Language for the
understandability of Patient attendants for safe

done by Patient Attendants due to Lack of 1COo

disposal of Bio Medical Waste.

Target Date: Immediate.

ICN
Hospital Administre
Nursing Superintenucnt
Housekeeping
Supervisor

Occasionally Green Bag
was 2/3 full,

It has been observed in daily rounds that
sometimes Green Bag were more than 2/3 full.

Action To be taken: Trainings need to be

provided to the Housekeeping Staff regarding
Bio Medical Waste Norms and educate them that

1CO
ICN
Hospital Administrator
Nursing Superintendent

all Bio Medical Waste Bins need to get empty | Housekeeping
before filling of 2/3" section. Supervisor
Target Date: Immediate. -
- ERTOR Y
|
A %‘”
S a
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Dear My Management Committee Members,

Annex

Date: 17-01-2020

ure-7

St

T‘h‘ ) ) ’ :
'S IS to inform you all that the meeting for the Committee is scheduled on 20™ January 2020. Meeting will be V&

'red by Dr. Rajiv Tiwari. All of you are requested please attend the same.

Members
T e ——
| BMW Management Committee Dr. Rajiv Tiwari Chairperson 1 )
BMwW Management Committes .
Dr. Ashok Uppal Member \
BMW Management Committea .
Mr. Nirmal Kumar Pant Member
| BMW Management Committee i i
Mr. Maninder Singh Secretary s
BMwW Management Committee
Ms. Jasmanpreet Kaur Member w
BMW Management Commi .
g FIRIICES Ms. Kulwinder Kaur Member W
BMW Manage t i
gement Committee Mr. Dyal Saroop Member W
BMW Mana i
gement Committee Ms. Shipra Chopra Member ‘\
Agenda and other details are as below,
! Venue ] Conference Room
[ Date & Time ] 20" January 2020 / 01:00pm
The agenda for the meeting is as follows:
1. Recapping of needles.
2. Bio Medical Waste bins are not cleaned properly.
3. Persons not wearing proper PPE’s while transferring BMW at final disposal point.
.. 4. Any other point with the permission of the chair.
- Thanking You,

7 _ Maninder Singh

oy S

lhmmnlce e ™

LI,y

h



/X /

/

Meeting

Chairperson |

__Attendance Sheet for Committec Meeting
BMW Management Committee

NESTy,
20 .
A

3k

b
Date and Time

——

Venue

owOna, B

Dr. Rajiv Tiwari
20" January 2020/01:00pm

‘Conference Room

Annexure -7

—=

Designation in

. No Emp.ID Name \ Signature
Committee
t Dr. Rajiv Tiwari ‘ Chairperson \ L/ﬁ
2. Dr. Ashok Uppal \ Member \ /9,%/ K
B Mr. Nirmal Kumar Pant \ Member \
[4
. Mr. Maninder Singh \ Secretary \ M ) i% 8 hA
= Mr. Dyal Saroop \ Member \
l \
6. Ms. Jasmanpreet Kaur \ Member \cwm anpus
/
2 Ms. Kulwinder Kaur \ Member Vé‘ &
8. Ms. Shipra Chopra \ Member \ !
\ \
\ \
—
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ERANI KA BAGH AMRITSAR)

2054/

0

P,
%,
@, j
*f(.,
e M. Jasmanpreet Kaur
Dr. Ashok Uppal, Dr. Rajiv Tiwari, Mr. Ni
R

rmal Pant, Ms. Jasmanpreet,

Ms. Kulwinder Kaur, Mr. Dyal Saroop, Ms. Shipra Chopra, Mr.

Maninder Singh

Points of |ast meeting:-

Remarks
Closed

Closed

Over filling of the Bio Medical Waste Carriers Closed
during Transportation.

Open Points of Last 2 Meetings: Closed

Current 1. Recapping of needles.
Agenda: 2. Bio Medical Waste bins are not cleaned properly.
3. Persons not wearing pro

per PPE’s while transferring BMW at final disposal
point.

4. Any other point with the permission of the chair.




Current Points:-

Annexure -7
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ey

E. No. Discussed Points

1. | Recapping of needles.

—

Action to be Taken & Target Date ey
During the round it is found that newly * ¥
joined staff does recapping of needles in oy

some areas after taking samples rather

than discarding them with needle cutter. ICN

1CO

Action to be taken: Trainings are being Nursing Incharges

provided to the staff for the same and on
job trainings are also to be provided.
Target Date: Immediate.

Bio Medical Waste bins

During rounds it has come to the notice
that bio medical waste bins aré not
cleaned properly in some areas. Although
on job training has been provided for

daily cleaning of the bins.
1CO

% are not cleaned Action to be taken: Housekeeping | Housekeeping
properly Supervisor has been instructed to do | Supervisor
rounds and properly check bins also,
strict warning been given to the staff for
the same.
Target Date: Immediate.
It been observed that staff does not wear
PPE’s properly while transferring the Bio 9
" medical waste from floors to the final
Persons not wearing disposal area. ICN
3 proper PPE’s while 1CO
’ Housekeeping

transferring BMW at
final disposal point.

Actions to be taken: Training given to S .
staff. Housekeeping Supervisor advised to MpERTSE
keep a strict vision of the same.

Target Date: Immediate.

- Not&Circulate

o

Hoiehx &7

Secretary

\
minutes of meeting to attendees am&\eam%d Depts.
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Dear BMw Management Committee Members,

Annexure -7

Date: 09-10-2019

Z:;'s i to inform you all that the meeting for the Committee is scheduled on 11 October 2019. Meeting will be

red by Dr. Rajiv Tiwari. All of you are requested please attend the same.

Members

BMW Management Committee Dr. Rajiv Tiwari Chairperson j
BMW Management Committee .
( N Dr. Ashok Uppal Member ‘
BMW Management Committee :
Mr. Nirmal Kumar Pant Member
BMW Management Committee
Ms. Gurwant Kaur Secretary
BMW Management Committee
Ms. Jasmanpreet Kaur Member
BMwW Management Committee '
Ms. Kulwinder Kaur Member
BMW Management Committ
L = e Mr. Dyal Saroop Member W
BMW Management Commi
L = mimites Ms. Shipra Chopra Member W
Agenda and other details are as below,
L Venue I Conference Room
{ Date & Time l 11" October 2019 / 12:00pm
The agenda for the meeting is as follows:
1. Improper Segregation of Biomedical Waste.
2. Improper Disposal of Sharps.
3. Over filling of the Bio Medical Waste Carriers during Transportation.
4. Any other point with the permission of the chair.
Thanking You,

H<-7U‘5€ké,ézping Supervisor.

I ¥ v
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Attendance Sheet for Committee Meeting

Annexure -7

Meeting BMW Management Committee

Dr. Rajiv Tiwari

Chairperson

D, =
ate and Time 11" October 2019/12:00pm

Conference Room

[

Designation in

Signature

Name
Committee
e Dr. Rajiv Tiwari Chairperson L"_‘\/‘,
Dr. Ashok Uppal Member @,%‘
g .
Mr. Nirmal Kumar Pant Member //%,
(74
Ms. Gurwant Kaur Secretary W
~
Mr. Dyal Saroop Member
Ms. Jasmanpreet Kaur Member
Ms. Shipra Chopra Member
Member

Ms. Kulwinder Kaur

=)

e

o
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Time Location Recorded by
C1zooem | Conference Room Ms. Jasmanpreet Kaur

Ms. Jasmanpreet Kaur B
Dr. Ashok Uppal, Dr. Rajiv Tiwari, Mr. Nirmal Pant, Ms, Jasmanpreet,
Ms. Kulwinder Kaur, Mr. Dyal Saroop, Ms. Shipra Chopra, Ms. JI
Gurwant Kaur.

Points of Iast meeting:-

Points of last meeting Remarks ‘\

Refilled Syringes found on bed side tables. Closed W

| 2. / Bio Medical Waste Management Segregation Closed ‘\
( Observed.

Open Points of Last 2 Meetings: Closed

Current 1. Improper Segregation of Biomedical Waste,

Agenda: 2. Improper Disposal of Sharps.
3. Over filling of the Bio Medical Waste Carriers during Transportation,
4. Any other point with the permission of the chair.
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Action to be Taken & Ta:get bate Responsibility
2 \ . N/
It has been observed during the rounds j €
| that staff is sbil moang the waste bags ICN
‘ during the disposal to final disposal pont.  Nursng Incherges Ve
1. | Improper Segregation . _ . Housexeeping
| of Biomedical Waste. Action to be taken: Training is being SLDETVSUS
‘ | conducted on reguiar basis and on Job Lzdoratory Inched® - Cw
/ | training are also being given. NS (&)
‘l -
IL fl Target Date: On-going process. M
| s | During the round, it’s been observed that -
/ staff not immediately discards Sharp £l
5. g;]-,ggser Disposal of | waste after its generation. L(?fsmg -
‘ ' | Action to be taken: Strict Wamning has  Lzboratory Incharge
| been given to staff. NS
’ Target Date: Immediate.
' Evening supervisor intimated that in few
cases it has been notice that staff
responsible for the bio medical waste
disposal at the final disposal point is not ICN 5
following the proper norms for disposal. Nursing Incharges = |
Over filling of the Bio Carriers are over filled (>2/3 limit). Laboratory Inchai _J |
3. Medical Waste Carriers Housekeeping \

during Transportation. | Action to be taken: Training to be Supervisor |
imparted to  housekeeping  staff, NS ‘
regarding the norms of disposal of BMW

and strict wamning given for no over filling

of carriers. , '
Target date: Immediate. \

l’. ~\
Refe
/

Secretary
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MULTI SPECIALITY CENTRE
4-RANI KA BAGH, AMRITSAR.

Annexure-8

E-mail: neuroamritsar@yahoo.com  Website: www.uppalneurohospital.com

L MANISHA SHARMA CLINICAL LABORATORY SECTION  sample collecting Time___11:30 AM__
B.B.S, M.D Pathology Reporting Time 12:30PM____

;\TIENT’S NAME: MOHINDER SINGH S/O S. JARNAIL SINGH .

SE/SEX: 37/M Date: 01/04/2019
\VESTIGATIONS RESULT UNITS N. RANGE
HAEMATOLOGY
emoglobin 11.5 gm% (12-16)
£ 6300 /cmm : (4500-11000)
LC. ——- ' i
utrophils 70 % (50-75)
nphocytes 26 % (20-45)
nocytes 02 % (0-4)
sinophils 02 % (0-6)
sophils 00 % (0-1)
od Group A.B.O. "A"
Positive
.R. 12 m.m. 1st Hour (0-15)
BIOCHEMISTRY
Glucose/R . 99.6 Mg% (upto 130)
Cholesterol 150.5 Mg% (150-260)

URINE REPORT

aumin Nil Bile Salts
gar Nil Bile Pigments
ForU CL\‘NI B

Contact: 98140-59696, 0183-2226696, 2229696 Drug Store: 2222408
e-mail: neuroamritsar@yahoo.com, Website: www.uppalneurohospital.com
Not for Medico Legal Purpose

STROKE HELPLINE: 9653-969696

Scanned with CamScanner
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UPPAL NEUl}EO HOSPITAL

MULTI SPECIALITY CENTRE
4-RANI KA BAGH, AMRITSAR.

E-mail: neuroamritsar@yahoo.com

R. MANISHA SHARMA  CLINICAL LABORATORY SECTION Sample Collecting Time___01:00 P\
1.B.B.S, M.D Pathology Reporting Time 02:00 PM_—_

'ATIENT’S NAME: MOHINDER SINGH S/O S. JARNAIL SINGH
GE/SEX: 38/M Date: 03/04/2020

\VESTIGATIONS RESULT

Website: Www.uppalneurohospital.com

UNITS N. RANGE
HAEMATOLOGY
aemoglobin 12.4 gMm% (12-16)
L.C. 5,500 Jemm (4500-11000)
L.C. —
2utrophils 56 % (50-75)
mphocytes 40 % (20-45)
onocytes 02 % (0-4)
isinophils - 02 % (0-6)
1sophils 00 % (0-1)
POd Group A.B.O. "A"
1 Positive
s.R. 12 m.m. 1st Hour (0-15)
BIOCHEMISTRY
Glucose/R 108.5 Mg% - (upto190)
Cholesterol 175.7 . Mg% (150-260)
URINE REPORT
bumin Nil Bile Salts
\igar Nil Bile Pigments

For UN \CLIN L LAB

. 2222408
Contact: 98140-59696, 0183-2226696, 2229696 Drug Stﬂ::' i:lzi p
e-mail: neuroamritsar@yahoo.com, Website: www.uppalneurohosp

| Not for Medico Legal Purpose
STROKE HELPLINE: 9653-969696

! - e g o e arly St el T
| | N - - e " , ﬁ

Scanned with CamScanner
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A-377, Mayapurl Industrial Area, Ph- I, New Dolhl 11004
M SIMA LABS Phone : +{91)-(11) 43854300 -
A Sophisticated Industrial Materlals Emall  : reports@simalab.com ;
Analytic Labs Pvt. Ltd. CINNo : U74898DL1988PTC031785 i

Website ! www.simalab.net | www.simalab.com

(GOVT. APPROVED TESTING LABORATORIES) )
/' TESTING STREAMS : FOOD & AGRI PRODUCTS * NUTRACEUTICALS + DRUGS & COSMETICS ¢ AYUSH PRODUCTS # ENVIRONMENT # WATER ¢ BUILDING MATERIA

Annexure-9 ...,
: W
. TEST REPORT [
PARTY CODE : U/PB/14961 REPORT NO. ; SE0530000220
CUSTOMER NAME UPPAL NEURO HOSPITAL REF. NO. ! NS
& ADDRESS
Rani Ka Bagh, Amritsar, Punjab REF. DATE : NS
DT.RECD : 30/05/2020
SAMPLENAME  : EFFLUENT WATER (STP-OUTLET)
RESULTS OF ANALYSIS
) Reference : CP Act Standard
- \_ |DESCRIPTION One Effluent water sample f.om Culet of STP was coilected by 3 on 29/25/2020.
SAMPLING DATE r 29/05/2020 SAMPLE QTY. : 10LTR.
S.No. |Parameters Units Results Limit (Max.) Protocols
1. [pH — NA 7.38 5.510 9.0 1:3025 (P-11)
2. |Total Suspended Solids mg/L 19 100 15:3025 (P-17)
3. [Total Dissolved Solids mg/L 746 NA 1S:3025 (P-16)
.{ <. |Chemical Oxygen Demand mall 52 250 1S:3025 (P-58)
5. |Biochemical Oxygen Demand ~ [mg/L 9 30 1S:3025 (P44)
) tfor 3 days at 27 Deg C)
6. |Oi! & Grease mg/L <3 10 - 18:3025 (P-39)
7. |Bio-Assay NA 90% survival of [Min. 80% survival of 1S:6582
fishes after 96 hrs. in |fishes after 96 hrs. in
O | 100% effluent water |100% effluent water

\ .
Date of performance :  30/05/2020 to 06/06/2020 SELF ASSESSMENT PWQSE 0‘\
NA : Not Applicable
SAMPLE COLLECTED BY US
DATE : 06/06/2020 .uJTHL)iISED EI(:[NATORY

i

REMARKS 1. Results listed refer only to the tested sample & applicable parameters. Endorsement of prod.icts Is nelther Inarred nor Implied. Paga:1of 1 i
2. Liability of laboratory is limited to the Invoiced amount cnly. Any disputa arising oul of this r2y0rt shal be subject to Delhl jurigdiction only,
3. This Report Is not 1o be reproduced wholly or in part and cannot be used as an evidence in the GM’HI:MInd should not Le used in nnyldurliw:nocﬁnwhhoul spachl

permission In writing. i
4. Sample shall be disposed off after issue of Test Report unless spaclrlad
5. A complaint register Is avallable with the laboratory.

- admin

et

HARIDWAR LABORATORY : Plot No. 37, Sector - 7, |.LE SHIDCUL, Haridwar - 249403 Phone ; +(91)-(o1334).235552 ‘Emall’ slmahanm,,,@slma.ab coin
BUILDING MﬁRIALLAB Plot No. 107/11/2 &107/20, Udhyog Nagar Indl Area, Mundka,  Phone ; +(91).93195_23534 Emall bmlab@slmalabwrn IM :

LEAL LI TS CERTIFICATE IS NOT VALID WITHOUT A HOLOGRAN ;

—?'T'“ﬁ_?-\?.
Scanned with CamScanner
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; o

o TN » Ay,
&Eﬁi \ Punjab Five Services
= Q‘i‘\&";’ (e\mrllmr M(:)

f EIRE SAFETY CERTIFICATE
LA XLIFICATE

LRGN

| NOC No 1072 108-Fire/14666 NOC Type: Renow

suhdiviad & ar N \
“wkb':':“ C-1 (As per NBC) for period of one year from lssue da

rssued on 27-Apr-2020 at Amritsar MC

e N A AT

a3 4 (@‘-:ag;i‘x iTS) HEAMS/T=ATS Dr Ashok Uppal SR E
aﬁémﬁn@mﬁﬁjmﬂmg@@

HOTo4

im?mmsétﬁs}mn@ﬁ'aaaﬁ?m

i = .
= ecic] fist 27-Apr-2020 &5 Amritsar MC.

1. Fire Safety arrange
aanﬁﬂa?aawéﬂaa*?,}arg /3at gas e Ifor
2. RNo, alteration/ addition/ change in usé of
FR A g S ESEW/ =y FEAad <9
3. Occupants/ owner should
system provided there in.
euSET Wi §YEE S WSS Segd ol
T gefe Wl

4. Fire Officer can check the arrangements
withdrawn without any notice if any defi

Cyres wifart forn @ a3 fog
aﬁyéﬁfmmemmﬁaaéemmmu

‘5. Occupants/ owner should app!
to expiry of this certificate.

clency ls found.

copeised of 2 Nsemcntt:a::g“-ld \{mt the Uppal Neuro Hospltal at 4, Ranl Kn Dagh, Amritsar
N erciiie ;\d i ( Jpper noo'r) owned/occupled by Dr Ashok Uppal have compiled
BT TS ;n.‘ ‘\m safety requirements of Natlonal Dullding Code and verified by the
pipvt e S M,O" 23-:\[“\2020‘ in the presence of Dr Ashok Uppal (Name of the
X is representative) and that the building / premises Is fit for occupancy group Group-C
te.

————— .
TrES ST W 9 X Uppal Neuro Hospltal ¥ f& 4, Ranl Ka Bagh, Amritsar g 2 ame
gvgE ©

Ngee: SO Dr Ashok Uppal (W?Wﬁ@ﬁ@qﬁﬁ)wmxmﬁmm
25 31 Occupancy Group Group-C subdivision C-1 (W, . FI. 2 wgH'3) 2y m?

ments shall be keptin working condition at all the times.
]

occupancy |s allowed.
AN

have trained staff to operate the ope

=3 Bt / WER § WE SoT e T

of fire safety at any time,

qﬁdﬁé*aaamé.ﬁaaaﬁamml

y for renewal of fire safety ce

© scanned with CamScanne

Dated 27-ADr-2020

Subject to the following

w3 gom™ @
G Eu 23-Apr-2020
p 1

ration of fire safety
this certificate will be

rtificate one month prior

Scanned with CamScanner
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£ http:l/nremc.lgpunjab,gpv,lnfpzmm_mc,aspﬂmuW//;

/ mwmmmmmamwmmzmmmm
gaofT o yHe 3

* Above Detalls cannot be used as ownershlp proof.
QuIxs TaRd I et § Hawer @ AYS W odf wafa A

* This is digitaly created cerificate, no signatue are needed

firg fritent EfuGeardas) fanrg i fmr Agdifedz 3, fﬂnﬁamﬂa'&aﬁzaﬁél
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THIS PAGE IS UNDER CONSTRUCTION FOR SOME DAYS.
THANKYOU FOR YOUR COOPERATION.

About Uppal Neuro Contact News
Hospital

@ Address: UPPAL NEURQ
HOSPITAL, 4 Rani Ka Bagh,
Amritsar-143001 Punjab

UPPAL NEURD HOSPITAL in
Armw itsar Punjab, established
on 15th Dec. 2000. Thisis
most remarkable step inthe
medical history of Amritsar.

1st AIMACON-2018

+ - FREE CHECK -UP CAMP FOR

: © . KIDSWITHAUTISM
J Call:0183-22296%6. |- = =

2226696 (Hosp))

FREE NEURQ CHECK-UP CAMP

We actively take initiative in B2 Email: World Health Day

Scanned with CamScanner
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL'S OF BIO-MEDICAL WASTE OF MARCH 2020:-

CATEGORY IN kg/DAY

Annexure-12

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark) |
01-03-2020 7.930 16.090 0.000 0.000
02-03-2020 6.050 10.140 0.000 0.000
03-03-2020 5.160 5.430 0.000 0.000
04-03-2020 9.670 27.610 0.000 37.200
05-03-2020 0.000 0.000 0.000 0.000
06-03-2020 11.070 13.140 0.000 15.570
07-03-2020 5.980 11.050 0.000 7.740
08-03-2020 6.630 19.670 0.000 0.000
09-03-2020 9.820 8.650 0.000 0.000
10-03-2020 0.000 0.000 0.000 0.000
11-03-2020 29.150 20.430 0.000 0.000
12-03-2020 9.390 16.370 0.000 0.000
13-03-2020 6.390 12.840 0.000 0.000
14-03-2020 11.960 42.730 0.000 0.000
15-03-2020 4.660 15.770 0.000 11.310
16-03-2020 49.060 8.190 1.100 0.000
17-03-2020 7.150 9.420 0.000 0.000
18-03-2020 7.510 7.300 0.000 0.000
19-03-2020 7.390 69.700 0.000 0.000
20-03-2020 15.110 9.350 0.000 0.000
21-03-2020 15.780 12.860 0.000 0.000
22-03-2020 0.000 0.000 0.000 0.000
23-03-2020 7.630 13.450 0.000 9.360
24-032020 6.170 7.200 0.000 8.520
25-03-2020 9.460 9.260 0.000 0.000
26-03-2020 5.380 7.800 0.000 0.000
27-03-2020 15.600 13.300 0.000 3.340
28-03-2020 10.800 20.210 0.000 9.300
29-03-2020 3.780 5.380 0.000 0.000
30-03-2020 0.000 0.000 0.000 0.000
31-03-2020 10.430 5.640 0.000 0.000

TOTAL 295.110 418.980 1.100 102.340
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[8) o &\ P NEURO H OSPITAL
4-RANI KA BAGH, AMRITSAR.
DETAIL'S OF BIO-MEDICAL WASTE OF April 2020 |
CATEGORY IN kg/DAY {
DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark) |
01-04-2020 8.420 7.530 0.000 0.000 ‘
02-04-2020 9.190 3.830 0.000 0.000
03-04-2020 8.000 14.480 2.200 0.000
04-04-2020 3,780 5.380 0.000 0.000
05-04-2020 11.790 7.860 0.000 0.000
06-04-2020 4.080 4.810 - 0.000 0.000
07-04-2020 8.800 6.920 0.000 0.000 )
08-04-2020 22.490 7.890 0.000 0.000 -
09-04-2020 5.180 11.870 0.000 0.000 q
10-04-2020 7.070 4.300 0.000 0.000
11-04-2020 0.000 0.000 0.000 0.000
12-04-2020 3,780 5.380 0.000 0.000
13-04-2020 2.630 3.950 0.000 0.000
14-04-2020 6.870 4.500 0.000 0.000
15-04-2020 6.870 4.500 0.000 0.000 g
16-04-2020 10.320 7.240 0.000 0.000 4
17-04-2020 6.700 3.710 0.000 0.000 P
18-04-2020 5.740 4.310 0.000 0.000 .
19-04-2020 8.580 11.700 0.000 0.000 b
20-04-2020 0 0 0.000 0.000 :
21-04-2020 5.840 7.980 0.000 0.000 |
22-04-2020 4.500 3.700 0.000 0.000 [
23-04-2020 2.500 10.400 0.000 0.000 f
24-04-2020 6.700 10.700 0.000 0.000
25-04-2020 5.100 4.000 0.000 0.000 i
26-04-2020 0.000 0.000 0.000 0.000
27-04-2020 5.900 8.800 0.000 10.800
28-04-2020 5.700 6.800 0.000 0.000 :
29-04-2020 5.600 6.900 0.000 0.000 -
30-04-2020 4.500 7.580 0.000 0.000
TOTAL 186.630 187.020 2.200 10.800
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL'S OF BIO-MEDICAL WASTE OF MAY 2020

CATEGORY IN kg/DAY

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark)
01-05-2020 5.700 6.300 0.000 0.000
02-05-2020 0.000 0.000 0.000 0.000
03-05-2020 8.100 14.800 0.000 0.000
04-05-2020 13.100 23.500 0.000 0.000
05-05-2020 13.300 8.300 0.000 0.000
06-05-2020 10.010 5.010 0.000 : 0.000
07-05-2020 8.010 5.040 0.850 12.400
08-05-2020 0.000 0.000 0.000 0.000
09-05-2020 9.050 8.010 0.000 0.000
10-05-2020 0.000 0.000 0.000 0.000
11-05-2020 13.010 7.010 0.000 0.000
12-05-2020 5.100 10.800 0.000 ; 0.000
13-05-2020 9.010 5.000 0.000 0.000
14-05-2020 9.010 4.010 0.000 9.050
15-05-2020 6.010 3.050 0.000 0.000
16-05-2020 8.060 7.060 0.000 0.000
17-05-2020 13.010 6.500 0.000 0.000
18-05-2020 9.010 8.050 0.000 0.000
19-05-2020 7.050 4.050 0.000 0.000
20-05-2020 7.050 5.040 0.000 0.000
21-05-2020 6.010 8.900 0.000 0.000
22-05-2020 5.010 10.800 0.450 0.000
23-05-2020 12.800 8.180 0.000 0.000
24-05-2020 10.180 7.540 0.000 0.000
25-05-2020 9.010 7.050 0.000 0.000
26-05-2020 4.200 8.800 0.000 0.000
27-05-2020 7.100 3.120 0.000 ‘ 12.000
28-05-2020 11.010 6.010 0.000 0.000
29-05-2020 10.980 7.500 0.000 0.000
30-05-2020 5.980 5.320 0.000 0.000

31-05-2020 0.000 0.000 0.000 0.000
TOTAL 235.870 204.750 1.300 33.450
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UPPAL NEURO HOSFPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL OF BIO-MEDICAL WASTE OF June 2020

CATEGORY IN kg/DAY

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark)
01-06-2020 4.800 10.800 0.000 0.000
02-06-2020 12.330 10.830 0.000 4,800
03-06-2020 4,800 10.800 0.000 0.000
04-06-2020 9.700 6.700 0.000 12.800
05-06-2020 8.800 12.180 0.000 0.000
06-06-2020 0.000 0.000 0.000 0.000
07-06-2020 10.800 20.100 0.000 0.000
08-06-2020 9.700 6.700 0.000 12.800
09-06-2020 11.100 6.890 0.000 0.000
10-06-2020 5.100 9.100 0.000 0.000
11-06-2020 16.200 18.500 0.000 0.000
12-06-2020 10.800 3.180 0.000 5.800
13-06-2020 3.800 9.400 0.000 ] 0.000
14-06-2020 7.600 6.100 0.000 0.000
15-06-2020 9.060 8.130 0.000 0.000
16-06-2020 7.240 2.990 0.000 0.000
17-06-2020 12.790 13.700 0.000 0.000
18-06-2020 8.240 8.340 0.000 0.000
19-06-2020 8.040 8.660 0.000 0.000
20-06-2020 12.790 13.700 0.000 0.000
21-06-2020 8.040 8.660 0.000 0.000
22-06-2020 0.000 0.000 0.000 0.000
23-06-2020 4.570 7.190 0.000 0.000
24-06-2020 7.500 9.110 0.000 0.000
25-06-2020 9.190 3.580 0.000 8.390
26-06-2020 8.750 9.110 0.000 0.000
27-06-2020 2.220 5.670 0.000 0.000
28-06-2020 8.480 6.480 0.000 11.380
29-06-2020 8.950 17.220 3.720 0.000
30-06-2020 6.570 9.120 0.000 0.000

TOTAL 237.960 262.940 3.720 55.970
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL'S OF BIO-MEDICAL WASTE OF JULY 2020

CATEGORY IN kg/DAY

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark) |
01-07-2020 6.060 14.280 0.000 0.000
02-07-2020 3.260 5.930 0.000 0.000
03-07-2020 7.810 12.310 0.000 0.000
04-07-2020 5.650 4.760 0.000 0.000
05-07-2020 5.650 4.760 0.000 0.000
06-07-2020 7.000 14.000 0.000 0.000
07-07-2020 3.520 7.420 0.000 0.000
08-07-2020 21.550 - 12,770 0.000 4.830
09-07-2020 10.600 10.290 0.000 12.260
10-07-2020 8.840 11.270 0.000 4.320
11-07-2020 9.970 5.140 3.000 0.000
12-07-2020 5.860 13.700 0.000 ° 0.000
13-07-2020 9.060 3.710 0.000 0.000
14-07-2020 9.050 3.710 0.000 0.000
15-07-2020 24.280 14.300 0.000 12.820
16-07-2020 9.520 8.960 0.000 0.000
17-07-2020 7.530 18.110 0.000 0.000
18-07-2020 19.010 3.500 0.000 0.000
19-07-2020 10.010 13.980 0.000 2.620
20-07-2020 8.700 8.750 0.000 17 090
21-07-2020 8.750 8.700 0.000 17.900
22-07-2020 8.440 5.980 0.000 0.000
23-07-2020 10.010 13.980 0.000 2.620
24-07-2020 14.550 22.680 0.000 0.000
25-07-2020 22.880 9.960 0.000 0.000
26-07-2020 6.840 7.600 0.000 0.000
27-07-2020 5.350 11.160 0.000 0.000
28-07-2020 12.500 3.420 0.000 0.000
29-07-2020 16.180 15.160 0.000 0.000
30-07-2020 16.900 15.160 0.000 0.000

31-07-2020 0.000 0.000 0.000 0.000
TOTAL 315.330 305.450 3.000 74.460
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL'S OF BIO-MEDICAL WASTE OF AUGUST 2020

CATEGORY IN kg/DAY

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark) |
01-08-2020 16.320 12.600 0.000 7.010
02-08-2020 0.000 0.000 0.000 0.000
03-08-2020 12.570 10.800 0.000 0.000
04-08-2020 14.500 17.580 0.000 0.000
05-08-2020 11.180 10.860 : 0.000 0.000
06-08-2020 7.180 13.100 0.000 : 0.000
07-08-2020 14.510 25.360 0.000 0.000
08-08-2020 12.760 32.980 0.000 0.000
09-08-2020 0.000 0.000 0.000 0.000
10-08-2020 9.050 5.860 0.000 8.020
11-08-2020 4.800 11.120 0.000 0.000
12-08-2020 4.260 8.840 0.000 0.000
13-08-2020 4.800 8.120 0.000 0.000
14-08-2020 5.180 10.200 0.000 0.000
15-08-2020 15.860 8.222 . 2.090 0.000
16-08-2020 11.200 9.800 0.000 0.000
17-08-2020 4.420 8.700 1.540 8.170

18-08-2020 14.520 14.190 0.000 0.000
19-08-2020 5.010 8.950 . 0.000 0.000
20-08-2020 9.860 3.360 0.000 0.000
21-08-2020 4.570 10.150 1.370 19.310
22-08-2020 3.840 7.040 0.000 0.000
23-08-2020 17.120 22.280 0.000 0.000
24-08-2020 11.130 12.570 0.000 5.800
25-08-2020 14.230 27.210 0.000 0.000
26-08-2020 5.320 6.780 0.000 0.000
27-08-2020 7.170 18.590 0.000 12.010
28-08-2020 17.980 12.010 0.000 0.000
29-08-2020 7.800 13.200 0.000 0.000
30-08-2020 3.000 7.050 0.000 0.000
31-08-2020 8.110 13.900 0.000 10.110

TOTAL 278.250 371.422 5.000 70.430
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL'S OF BIO-MEDICAL WASTE OF SEPTEMBER 2020

CATEGORY IN kg/DAY

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark) |
01-09-2020 14.870 9.100 0.000 0.000
02-09-2020 8.700 17.110 0.000 15.800
03-09-2020 6.700 14.880 0.000 0.000
04-09-2020 5.100 8.980 0.000 0.000
05-09-2020 5.000 7.140 0.000 14.870
06-09-2020 9.200 15.980 0.000 0.000
07-09-2020 7.800 13.120 0.000 0.000
08-09-2020 8.650 12.980 0.000 9.700
09-09-2020 5.120 7.550 0.000 0.000
10-09-2020 6.180 14.800 0.000 0.000
11-09-2020 8.700 33.800 0.000 0.000
12-09-2020 13.500 8.970 0.000 0.000
13-09-2020 6.880 12.800 0.000 0.000
14-09-2020 4.122 7.800 0.000 0.000
15-09-2020 0.000 0.000 0.000 0.000
16-09-2020 12.880 40.800 0.000 0.000
17-09-2020 10.700 12.870 0.000 8.010
18-09-2020 8.410 14.780 0.000 0.000
19-09-2020 6.800 8.900 0.000 0.000
20-09-2020 6.800 8.900 0.000 0.000
21-09-2020 16.100 11.100 0.000 18.700
22-09-2020 7.400 11.500 0.000 0.000
23-09-2020 8.700 12.700 0.000 0.000
24-09-2020 7.800 7.870 0.000 0.000
25-09-2020 0.000 0.000 0.000 0.000
26-09-2020 9.800 14.400 0.000 0.000
27-09-2020 13.120 23.990 1.590 0.000
28-09-2020 8.700 10.980 0.000 5.100
29-09-2020 9.500 12.900 0.000 0.000
30-09-2020 9.010 12.500 0.000 0.000

TOTAL 250.242 389.200 1.590 72.180
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

DETAIL'S OF BIO-MEDICAL WASTE OF OCTOBER 2020

CATEGORY IN kg/DAY

DATE RED YELLOW Puncture proof jar Card Board (with Blue Mark) |
01-10-2020 8.300 6.390 0.000 0.000
02-10-2020 0 0| . 0.000 0.000
03-10-2020 9.820 19.600 0.000 0.000
04-10-2020 22.630 7.970 0.000 18.700
05-10-2020 6.807 18.220 1.150 0.000
06-10-2020 8.080 18.200 1.150 0.000
07-10-2020 5.130 11.880 0.000 0.000
08-10-2020 6.730 9.700 0.000 0.000
09-10-2020 8.190 5.920 0.000 0.000
10-10-2020 13.600 27.050 0.000 13.470
11-10-2020 0.000 - 0.000 0.000 0.000
12-10-2020 10.200 14.930 5.110 0.000
13-10-2020 9.040 19.630 0.000 0.000
14-10-2020 8.820 9.530 0.000 0.000
15-10-2020 8.160 7.480 0.000 0.000
16-10-2020 11.820 6.740 0.000 0.000
17-10-2020 12.820 6.470 0.000 0.000
18-10-2020 0.000 0.000 0.000 ' 0.000
19-10-2020 10.300 14.590 0.000 0.000
20-10-2020 10.740 10.720 2.990 0.000
21-10-2020 6.090 10.820 0.000 0.000
22-10-2020 0.000 0.000 0.000 0.000
23-10-2020 11.470 6.410 0.000 0.000
24-10-2020 8.330 9.740 0.000 9.490
25-10-2020 7.800 10.770 0.000 0.000
26-10-2020 10.350 10.590 ‘ 0.000 0.000
27-10-2020 11.470 6.410 0.000 0.000
28-10-2020 10.930 9.710 0.000 0.000
29-10-2020 11.740 12.810 1.050 11.210
30-10-2020 18.870 10.440 0.000 4,250
31-10-2020 5.000 7.710 0.000 0.000

TOTAL 273.237 310.430 11.450 57.120
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UPPAL NEURO HOSPITAL /7

| 4-RANI KA BAGH, AMRITSAR. /\Rity

MEDICAL EXAMINATION

Employee Name:- / %U‘ Jﬂi/u) M

Deslgnation:- Hotw e ~Ae 4/)/“] t’ffzﬂ N

Date of joining O/~0 7 ~20 20 Department:- ﬁdﬂb""”
- : /
Date of Birth/Age:- ¢S / F Medlcal: Jolning/yearly
S.No | DIAGNOSTIC INVESTIGATION FINDING DATE
1. Hemoglobin(HB) u// (/jm H 8/ 0 9000
61600 oo
: TLC 0
2 DLC 654 30,0803/ 90 0/-27
3. ESR 75 O/~ 0 Fe20edg
4. Blood Group 4R fve ™ 2/~ 0 1280
5. Urine Routine WD 2/ -9
6. X-ray Chest (PA view) ,(}%Mgzg AHach ed | 0/-0F<os0
7. Cholest:erol (Above 60 yrs. Of age) o —_
8. Glucose (Above 60 yrs. Of age) _ _
9 ECG (Above 60 yrs. Of age) — —
General phvsldan:. Observation & Remarks:
F; + o Q"'t'\ oo &,
oate: O/ 09— 20220
/—

Qrannad with r*nmq,.nnhm
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UPPAL NEURO HOSPITAL

4-RANI KA BAGH, AMRITSAR.

i + UNHi201005084 || Consultant : Dr. Ashok Uppal
;| Patient Name ¢ Mrs. ASHU BALA 45.2 YRS/ Femala Reg. Date : 01-Sep-2020 04:55 PM
¢ |Relative Name ¢ WIO RAVINDER PAL Samplo Collection
/§ [ ContactNo. ! 9876296977 Report Date/Time  ; 01-Sep-2020 08:05 PM
§‘ Panel ! CASH Approved Date/Time  : 03-Sep-2020 04:03 PM
¥ § Address : HOUSE NO-1686, V.P,0 JANDALA GURU IPD No. 3
H N
3 ‘ . S o
B haie R e BIOCHEMISTRY e AEn
& TestName Slalus Result Reference Range Unit
. CBC SHORT B0 '
Haemoglobin (Hb) _ L 11.4¢ 12.0-16.0 g/dL
. TLC (Total Leucotyte Count) 6,600 4000-11000 . fcumm '
DLC
Neutrophil 65 50-75 ) : % i
Lymphocyte . 30 19-46 %
Monocytes 02 0-5 %
Eosinophils 03 .07 %
Basophils - 00 0-1 %
Red Blood Cells 4.7 4.4-57 million/cmm
Packed Cell Volume L 3 36-46 - %
Mcv _ 89 © 80-100 L
MCH 34 26-34. pg
MCHC . 37 31-37 g/dL
Platelet Count . 2.34 1.50-4.00 Lakh/cumm
Erythrocyte Sedimentation Rate (ESR) 15 - 0-20 - mmh :
P biochemsin '
Blood Glucose Random - 916 80.0-145 mg/dL
Blood Urea 25.6 10-45 mg/dL
Creatining 0.95 0613 mg/dL
Bilirubin Total ' 0.87 0.2-1.2 mgldL
SGPT (ALT), Serum 36.1 10-45 L
Urine Routine Examnitation
Urine Albumin Nil gldL

Contact: 93140-59696, 0183.2226696, 2229695 Drug Store: 2222408 O
e-mall; neuroamrltsar@gmoo .com, 'Webslte'wwwuppalneurohospital com .
Ed’E!rga[Purpos : B U

STROKE _ 9653-969696

thnnnd mul-. PR %
Scanned with CamScanner



Patierd Name

D UNM2s Nty T
P Mes ADMUBALS 63 YRS

Sy Cr. Ashek Uppat
Reg. Cate 0TS 2000 04 28 Pu
Sampa Catlasson ¥

ReprtDataTrme . 01-Sep 2020 Q008 Py
Argroved OuteTeme - 00-8ep2020 0403 P11
FO N

Fedstop Name P WD BRER PR

Cortant tag YTy

Parud T OR

Addwry : MOSSE wowes v p D I8 sy
Urirws Gluceng L F)
Micrvseopic Eagm naTice
Pus Cat 23
Egitelisd Canig 34
e g
Crpugy L]
Carvieta Alinagng i

BLOOD GROUP (A0 & AM FACTOM
AO . g
1th Typing Fraitiug

e

b |
&

Wud&& R

Scanned with CamScanner




Bl bfd % man WY LA Sanamaa g
s

RS BN T eYN

[ VTN T

_ UPPAL IMAGING CENTRE

A Unit of Uppal Neuro Ho
4, RANI KA BAGH, AMRIPFP.‘.I’::\'R.

NAME: ASH Rttpozs?
Emp. Code: U BAA AGE/SEX: A48YR/F
Dato: 01/09/2020

X-RAY CHEST (P A VIEW)
EINDINGS:

Soft tissue shadows and bony cage are normal
" Heart size is normal

No lung lesion is seen

Both the domes and diaphragms are normal configuration.

Both CP angles are clear.

i

please correlate clinically.
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Dr Puneet Garg )
Consultant Radiologist _ .
MBBS, MD, PDCC, FRCR Radiodiagnosis

Disclaimer: Impression is dlagnosls. The scionco of radlofoglcal dlagnosis is based on the Interpretation of various shadows and
.00-0"!0 sccurate. All modem machines/procedures have thelr limitatlons, Further pathological and radiological Investigations with clinical
final diagnosls. In case of any elinicaliother discropancy, please contact. Hard copy ls attached for
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correlations required to enable the cliniclan to reach the
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Employee has the right against discrimination and harassment.

Employee has the right to take a lunch break during the day as per the hospltal pollcy.

Employee has the right to avail the medical benefits as per the pollcy lald down by the Hospital.

Employee has the right to register a complaint or file a grlevance as per the lald down grievance

procedure of the Hospital.
Employee has the right to get the salary as per the lald down rule for the number of days worked for the
previous month.

inue working with the hospltal by serving two month notlce

Employee has the right to choose not to cont
period as applicable to him/ her.

Employee has the rightto a safe workplace.
Employee has the right to ask for his/ her role clarity.
Employee has the right to seek guidance from senlors.

Employee has the right to be treated with respect and dignity.

2, Employee Responsibilities:

nsibility to arrive at work in time.

Employee has the respo
nsibility to dress suitably for the job {uniform In case app

Employee has the respo
Employee has the responsibility to obey safety rules.

Employee has the responsibility not to discriminate or harass others at the workplace.

Employee has the responsibility not to act in any way that puts the employee or others at risk of injury at

the workplace.
or JHOD prior to absence. In the event of emergencies,

Employee has the responsibility to notify supervis
when prior notification is not possible, employees are obligated to notify their supervisor/HOD of thelr

absence atthe earliest possible time.
Employee has the responsibility to be famillar with the work standards assoclated with his /her Job

performance. standards for work performance may be obtained from the supervisor
Employee has the responsibility to inform HR department for change in name, address, telephone

ber of dependents.

licable for the job).

number, marital status or num
Employee has the responsibility to wear ID card during the duty hours and while being in the premises.
Employee has the responsibility to immediately report Injuries or accidents.

ate to thelr role or as

gmployee has the responsibility to complete ongoing education/tralning approprl

stipulated by the department concerned.
gmployee has the responsibllity to carry out reasonable requests and Instructions of t

Employee has the responsibility for malntalning confidentlality at workplace.

he supervisor.

Cantacty 98140-59698, biu-'z:zs"eéofi:iicw"nmﬁ”snm: 2222408
o-mall: ne rits com, * Wlbllmmuppok\a\imhowﬂll.com
e for Matico Lagal Purpove.s
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3. Securi ion and Refund

e After the joining of an employee his/her one month salary will be kept as security, This security will be

deducted in maximum two installments. The security will be refunded at the time of leaving the Job (If 2
month notice period Is served by the employee, otherwlsa security will be forfelted) after submitting
the identity card, hospital assets (laptop, mobile etc.) and clearing no dues with every department.

& Paid Leave Policy:

Paid leave will be granted in two cases only for marriage and matern
Mzternity and 7 days in case of Marriage. The cases employee Is entitled
of hig/her service without any gap.

ity. Duration of pald leave Is 30 days in
for pald leave who has completed 2 years

Marrizge leave will be granted for 1 marriage only.

Maternity leave will be granted for maximum 2 children.

5. Generzl Leave policy:
Genarzl Leaves: An employee is entitled to 4 Day Offs

zpproved by HOD.

Casual Leaves: An employee after 6 months o
annuzlly. Such leaves cannot be extended to

m o2
An Employee should inform his/her immediate superior/in
ved at least 1 day prior. TR el 0

a month already mentioned in duty rosters &duly

fservic‘e in the hospital shall be entitled to 6 casual lea\}es '
next year & no encashment will be provided against such ‘

-charge in advance.

Casuzl leaves needs to be intimated and appro

In case of medical leave, original medical ceniﬁbate should be provided along with leave application. '

wcedmva' An employee is entitled to 4 Gazetted leaves.

Lohsi, Diwali, Shri Guru Nanak Dev Ji Jayantl & Christmas.
Leaves will be allotted from 1% APRILTO 31% MARCH (financial year)

. Contact 1 98140-59696, 0183-222609, 2220600 Drug Storet 2222408
e-mail: mwumrﬂwmum,um,'-wnnhc:"wvm.nppahwmhotplul.unm v
L B Not for Madico Lagal Purpose « - g S Y

- =
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At the time of joIning, employee has to submit all the following documents to the HR Dept:

- Academle certlficates,
- Relieving Letter/Experlence certiflcates.
—  Last salary slip from the previous employer.

— 5 passport size photographs.

Passport copy/license copy/voter ID copy/Adhar card

= PAN No.

— PF/ESI status, Ifany
Police verification Proof/self affidavit (NOTARY ATTESTED)

—  Personal Bank Account details

MEDICAL BENEFITS

“OPD CONSULTATION;
%ﬂw&w‘ggwm ;

OPD &IPD INVESTIGATION

'(LAB & RADIOLOGY)

A s s S A |

1PD ADMISSION

D
[
2]
~

Contact; 98140-59696, 0183-2226696, 2220696 Drug Storet 2222408 : / :
- g-mall: neuroamrilgar@yahoo.com, Wehslte: wmr.uppalmuroholplul.enm Ay
Not for Madico Lagal Purpose « .. -
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7. EXIT POLICY

e Resignations to be submitted in HR Dept by last week of every month,

« Resignations to be signed by the unit heads will be entertained by HR.

* HRto show the resignations to MD for the final acceptance.

* HRinforms the concerned staff regarding the approval. o

e Two month notice period to be served by the leaving staff in order to get experience and security '(Wthh P
will end on last day of every month) :

e During the notice period only 4 day off and 1 Casual Ieave will be provided.

*  24hour resigns will not be entertained and no experience or security to be released in such cases.

 Onthelast day of the service, exit feedback & NO DUES form to be filled by employee. '

¢ Employee has to submit the ID card and Name plate to HR on last day of employment.

e Personal meeting of the leaving candidate with MD.

«  Farewell for the leaving staff in the presence of MD, NS, Concerned Department incharge and HR.

e  Dues to be cleared by 10th of next month. .

e In some cases dues are cleared on the last day of candidate {in case of candidate going abroad or , ,M‘, ;
terminated by hospital)

Note: Experience will be counted form the day on which employee has submitted his/her conipleté
documents. ‘

| HAVE READ AND UNDERSTOOD ALL THE TERM AND CONDITIONS MENTIONED IN THE SERVICERULE _
satary: /£ /oﬂo/ -

Name: - )%/L\JAM@. HR signature:- W\w’ i ‘

_ 14 ) i
Signature: - ‘M}" Date:-_/7) 0 1~ '2002(1; 3

o

' '
Designation: -M@QLA’_Q@? UM SET

Emp. Code:- s UK ~7 74

an
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/Ref: UNH/HR/SEPT.20/144

Subject: Letter of Appointient
Dear Ms. Ashu Bala W/o Ravinder P'al,

Date: 01/09/2020

With reference to your interview, we are pleased to appoint you on the post of Supervisor in our hospital
“UPPAL NEURO HOSPITAL, ASR’

Your appointment will be based on the following terms:

You will be on probation period for (03) montl/s from date of joining, which period may be.
further extended for 3-6 months by the management, without assigning any cause/reason, ho‘:vevcr
maximum period of probation would be 1 year. Your notice period will be for 1 month while on
probation. That the service is being offered for the period from 01/09/2020 to 30/11/2020. On the

et . ‘o i furth iod
expiry of this period, your servicé will be continued by giving confirmation letter t0 er pen
on mutual agreement.

2. Your CTC will be as per enclosed Annexure ‘A’. That management 1eserves t}'lc right t;lbliur.czg:
the salary merging or bifurcating with any other allowance/s. The remuneration paya. ei o'y
would be matter of confidential between management and yourself, and you shall not disclose any
detail thereof to any inside or outside the organization testimonials.

3. Your On-e month‘ salary will be deducted as a security after that Provident fund and ESI or TDS
will be deducted from your CTC in accordance to the respective acts.

4. The hospital can terminate the employee on probation without any prior notice in case their

}
performance is not found satisfactory or any other reason

* 5, Security will be refund at the time of resignation (if employee worked more than or equal to 1 year
only)

i i j the ‘verification of your credentials, testimonials
6. That your appointment will be further subject to the Yenﬁcauon.o ls,
and o¥her paprtpicula:s mentioned by you in the appllcauon, at the nfne of your appointment. In case
it comes to the notice of the management that the particular given b).r you were wrong, your
appointmént will be canceled, and you will be liable to be discharge with immediate effect.

7. Duty timing will be: - Rotational Duty (Morning, Evening)
8. Your offs will be:- 4

Contact: 98140-59696, q1é3-2226898. 2229696 Drug Store: 2222408
e-mall: neuroamrltsar@yahoo.com, - Webslte: www.uppalneurohospltal.com
: Not for Medico Legal Purpose

- STROKE HELPLINE: 9653-969696

Qrannad with MamSQrannar -

et Tl Y AT i s

Scanned with CamScannéF




9. Attendance: shall be recorded through biometric punching machine only. You are required to
record your attendance in biometric punching machine ( while checking-in and checking-out)

10. Punctuality: For 3 late arrivals: nil deduction
4™ late arrival: half day deduction
4% to 5™ late arrivals: one day deduction
11. That during that period you will be found to abide by the rules and regulation in vogue and those
application from time to time.

12. That you are not supposed to disclose the secret of work to any person/ Organization, which you

come to know during the course of your work. In case of any infringement of these rules, you will
be dismissed from your service without any assignment of reason.

- - s u‘
13. That on charge of misconduct, the management has the right to suspend/ terminate yo

14. That due to the lack of patients, Electricity or any other reason, which are beyond the control of the

management, you can be placed in lay off condition and you will have no right against this Lay off
Period.

15. That you will be reporting to the duty at your OWn eXpenses.

16. In case of having got the job in Govt. /Foreign or Marriage outstation, you can overrule the signed

agreement, provided these are supported with solid proofs.

17. That in case of need, you can be shifted to any other section/ duty or any branch of hospital/
l institute local or outside, to which you would not have any objection.

18. Two month notice period to be served by the leaving staff in order to get experience and security.

24hour resigns will not be entertained and no experience or security/one month salary to be
released in such cases. )

19. It is compulsory to attend monthly meeting on 10* of month. In absence from the monthly meeting,
employee has to give explanation in writing.

0. Abandonment of employment: A staff remaining absent without prior written penmission for more

than 5 days at a stretch shall be liable to be treated as having abandoned services from the date he/
she remained absent. No notice willberequi:cdtobegiveninsuchcascsfmmm

anagement side.
Contact: 98140-59696, 0183-2226696, 2229696 Drug Store: 2222408
e-mall: neurcamritsar@yahoo.com,

Webslte: www.uppalneurchespital.com ' »
Not for Medico hgl] Purpos. . \

STROKE HELPLINE: 9653-969696

. Qrannad with CamQrannar
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hone no, etc within a

1. You will intimate in writing to the management any change of address, p

week from change of the same.
unt and loans before his departure and

h. You will hand over the charge, the
me of cessation of your

22. Departing employee is required to settle all outstanding acco
to sign all necessary papers and vouchers connected thercwit
property and material etc. of the hospital in your possession at the ti
employment with the hospital.

Joss caused by you diwcﬂy'or indirectly,
r violating any of the provision of this
t will be mutually decided after an

23. You will be liable to pay damage(s) to the hospital for the
in addition to other legal remedies, which may be required fo
appointment letter/agreement etc. damage amount paymen

) internal investigation done by the management and discussion with you

24. Service rules: '

The hospital has a number of other rules, policies and procedures that are set out in the
Employee handbook. You are required to comply with rules, policies and procgdures in force

time to time

-

Declaration
I have read/ understood all the above terms and conditions and agree to abide by them. If1

Suddenly leaves the hospital, then I shall not be liable for my balance salary & Security as

well as experience certificate.
I have been explaining all hazards while working in the hospital and I agree with the same.

Uppal Neuro Hospital ' | Employee ’
Signature / Stamp EM Signature M}J}
=
HR Manager Name; Ms. Ashu Bala :

Contact: 98140-59696, 0183.22
_ _ » 0183-2226696, 2229696 Dry : 22224
: e-mail: neuroamritsar@yahoo.com, Website: www.upp;mgu?;gn'?z 08
Not for Medico Legal Purpose P

-TROKE HELPLINE:; 9653
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Annexure-15
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Case tile nog PRAOINST Date of Tssie: 1012020
Docnamemt No: J0-RE0-403256 Valid till: 1o u2023

Approval of Radiologleal Safety Officer

1o The OWNER, UPPAL NEURO HOSPITAL, Amritsar is hereby infonned that the Competent Authority, Chairman
Arenic Frergy Regilatory Board (AERI), in exervise of powers conferred under Rule 19 of the Atomic Freriy
(Radiation Protection) Rules, 2004, has approved the nomination of  MANDEEP  SINGH as Radiofogical Safety
Officer (RSQ) in the UPPAL NEURO HOSPITAL, Amvitsar for the facilities as mentioned in annexure-1 10 this
document on the basis of information provided tn the application.

L

The RSO shall submit the periodic repoits to AERD, In the prescribed format on safety status of the radiation
intallasion,

3 The RSO shall prompely report any racdiation safety related unusual occurrence to AERB.

4 The RSO shall perform his duties and responsibilities as stipulated in Atomic Energy (Radiation Protection) Rules,
2004 and other related regulatory documents (refer annexure-2),

S This approval stands cancelled in the event of MANDEEP SINGH relinquishing the charge as RSO in UPPAL
NEURQO HOSPITAL, Amvitsar,

Issuing Authority,

Dr. P K. Dash Sharma
Head, RSD

{This is an electronically generated letter and hence signature is not required)

i"§ OWNER
“%  UPPAL NEURO HOSPITAL _
" RANI KABAGH, AMRITSAR, Amritsar - 143001 (Punjab)

| Copy: MANDEEP SINGH
. UPPAL NEURO HOSPITAL .
 RANI KABAGH, AMRITSAR, Amritsar - 143001 (Punjab)

heyamah Bhay mmwmmmmmn
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Date of Issue: 16/03/202¢..

valid till: 16/03/2023 |

|
|
I
I

_'Case ﬂle no.. PB-33939 -INST
'Ducumem No + 20-RS0-493256

Annexure-1 \
|

..___1

l’ - Role(s) o[ lnstuute _ i

Practice

Diaguosuc Radlology 7 [ Médlcal dlagnosnc x-ray | fac1hty
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Annexure-2

Duties and Responsibilities of the Radiological Safety Officer i

{1) The Radiplugicai Safe!y Otticer shall be responsible for advising and assisting the employer and licensee on safety |
aspects aimed at ensuring that the provisions of these rules are complied with. '

i |
(2) The Radiological Safety Officer shall:- |
|

(2) cany out routine measurements and analysis on radiation and radioactivity levels in the controlled area, |
supervised area of the radiation installation and maintain records of the results thereof; |

(b) investigate any situation that could lead to potential exposures;
(c) advise the emplover regarding - !
i the necessary steps aimed at ensuring that the regulatory constraints and the terms and conditions of

the licence are adhered to; i'

il. the safe storage and movement of radioactive material within the radiation installation; 3

iii. Initiation of suitable remedial measures in respect of any situation that could lead to potential |
exposures; and E

iv. routine measurements and analysis on radiation and radioactivity levels in the off-site environment |

of the radiation installation and maintenance of the results thereof; i

(d) ensure that - |

(' i. reports on all hazardous situations along with details of any immediate remedial actions taken areii
made available to the employer and licensee for reporting to the competent authority and a copy |

endorsed to the competent autherity; !

ii. quality assurance tests of structures, systems, components and sources, as applicable are conducted; |
and ‘

iii. monitoring instruments are calibrated periodically.

(e) assist the employer in - .
i. instructing the workers on hazards of radiation and on suitable safety measures and work practices ;
aimed at optimizing exposures to radiation sources; and f

ii. the safe disposal of radioactive wastes; and :

iii. developing suitable emergency response plans to deal with accidents and maintaining emergency |
preparedness;

(f) advise the licensee on - ;
i. the modifications in working condition of a pregnant worker; and i

ii. the safety and security of radioactive sources;

(g) furnish to the licensee and the competent authority the periodic reports on safety status of the radiaton
installation; and
(h) inform the competent authority when he leaves the employment.
C {(3) The Radiological Safety Officer shall have personal monitoring badge prior to handling of radiation source(s) at the |

facility.

P g e e e S

i

it
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WITR T Q%L‘Q GOVERNMENT OF INDIA
e T A, ATOMIC ENERGY REGULATORY BOARD
i TR

Fioer
Chairman e

Flle Number: PB-33939-RP-XL-005 Issue Date: 23/10/2018
Document Number: 18-10P-326025 Expiry Date: 23/10/2023

LICENSE FOR OPERATION OF MEDICAL DIAGNOSTIC X-RAY EQUIPMENT

In_ exercise of powers conferred under Section 16 and 17 as applicable of Atomic Energy Act, 1962 read in conjunction
with Rule (3) o[_the Atomic Energy (Radiation Protection) Rules {AE(RP)R}, 2004, the Atomic Energy Regulatory Board
(AERB) hen‘b)j issues Licence in favour of Dr. ASHOK UPPAL to operate the following diagnostic radiology equipment
located at RANT KABAGH, AMRITSAR AMRITSAR, PUNJAB-143001 for Medical Diagnosis purposes.

— e s s

Type of
 Equipment Manufacturer Model - Equipment Id
Computed = Siemens Shanghai Medical Equipment Ltd, 1 SOM?%TOMggol—\Iow i G;XL;95§2-1'_- |
Tomography China |

The OWNER, UPPAL NEURO HOSPITAL, AMRITSAR and Dr. ASHOK UPPAL are hereby identified as the Employer
and licensee respectively, for the purpose of assigning the responsibilities specified in the Atomic Energy (Radiation
Protection) Rules, 2004, in respect of radiation protection of workers, public and environment because of operation of the
above equipment.

The Employer and Licensee are responsible for,

L. Ensuring compliance with the relevant provisions of the
i Atomic Energy Act, 1962
ii. Atomic Energy (Radiation Protection) Rules, 2004;
iii. AERB Safety Code (AERB/SC/Med-2), 2001, Amendment 2012, and the revisions thereof
iv. All applicable Safety Codes, Guides issued by AERB for the above practice and regulatory
documents issued by AERB from time to time.
v. Directives issued by Competent Authority from time to time.
IL Ensuring compliance with terms and conditions stated overleaf.
Note:
This Licence is issued ONLY from the RADIATION SAFETY VIEW POINT. All other clearances shall be obtained from
concemed state/central/local authorities as applicable.

. (SR VY PR e

3 (Competent Authority)

DR_ASHOK UPPAL

UPPAL NEURO HOSPITAL,

RANI KABAGH AMRITSAR,,

AMRITSAR-143001
PUNJAB

N, 50 A B S R A, HopfFAATY, 7§ 400094 ()
B Asomic Energy Reguiatory Board, Niyamak Bhavan, Anushaktinagar, Mumbal 400094 (Maharashtra)
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Case File Number: PB-33939-RF-XR-001

Tssue Date: 15/07/2011,
Document Number: 16-LOP-119364

Explry Date: 15/071207 1
REGISTRATION FOR OPERATION OF MEDIC

In exercise of powers conferred under Sectlon 16 and 17 ag applicable of Atomlc Energy Act, 1962 read in conjunction

with Rule (3) of 1_he Atomic Energy (Radiation Protection) Rules {AERP)RY, 2004, the Atomic Energy Regulatory Board
(AERB) hereby issues Registration in favour of DR, ASHOK

g UPPAL to operate the following diagnestic radiology
equipment located at ‘RAI}!I KABAGH, AMRITSAR AMRITSAR, PUNJAB-143001 for Medical Diagnosis purposes.
Type of Equipment |

ALDIAGNOSTIC X-RAY EQUIPMENT

| Manufacturer Model - Equipment Id
Radiography (Mobile)  mys. Wipo GE Healthcare Private | Brivo XR 115 G-XR-48655
‘ Limited, India

The OWNER, UPPAL NEURO HOSPITAL, AMRITSAR a
Employer and licensee respectively, for the purpose of assig
(Radiation Protection) Rules, 2004, in respect of radiation P
operation of the above equipment.

nd DR. ASHOK UPPAL are hereby identified as the
ning the responsibilities specified in the Atomic Energy
rotection of workers, public and environment because of
The Emplayer and Licensee are responsible for,

1. Ensuring compliance with the relevant provisions of the

1. Atomic Energy Act, 1962
ii. Atomic Energy (Radiation Protection) Rules, 2004;

iii. AERB Safety Code (AERB/SC/Med-2), 2001, Amendment 2012, and the revisions thereof
v. All applicable Safety Codes, Guides issued by AERB for the above

practice and regulatory
documents issued by AERB from time to time, T
V. Directives issued by Competent Authority from time to time. =
IL Ensuring compliance with terms and conditions stated overleaf.
Note: -
This Registration is issued ONLY from the RADIATION SAFETY VIEW POINT. All other clearances shall be obtained 5
from concerned state/central/local authorities as applicable.

A2ty

Dr. Avinash U. Sonawane
Head, RSD

DR. ASHOK UPPAL, OWNER
UPPAL NEURO HOSPITAL

RANI KABAGH, AMRITSAR
AMRITSAR, PUNJAB-143001

CC: OWNER, UPPAL NEURO HOSPITAL, AMRITSAR

Note; This.dnmment is alsnr availahle at www.aerth.oov.in/elora

SO ot Foram g AT Wed, AT, ad 400094 (reroy) : AN 1 s
Mmicgigy Regulalory Board, Niy:makna‘gavan, Anushahtinagar, Mumbai 400034 (Maharashtra) Bctang @ 1 :

A0 WT008
Organiasion

tewlFa 912259 0650

mw&»m; wyew.aerb.gov.in v ; wery/Tel: 91-22—25?9 0656 . i
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Case File Number: PB-33939-REF-XR-002 Issuance Date: 1507/201%
Document Number: 16-LOELE-119366 Expiry Date: 15/07/2523

REGISTRATION FOR OPERATION OF MEDICAL DIAGNOSTIC X-RAY EQUIPMENT

In exercise of powers conferred under Section 16 and 17 as applicable of Atomic Energy Act, 1962 read in conjunction

with Rule (3) of the Atomic Energy (Radiation Protection) Rules {AE(RP)R}, 2004, the Atomic Energy Regulatory Board
(AERB) hereby issues Registration in favour of Dr. ASHOK UPPAL to operate the following medical diagnostic 214y
equipment located at UPPAL NEURQ HOSPITAL, RANI KABAGH,AMRITSAR AMRITSAR, PUNJAB-142001 for

medical diagnostic purpose.

Type of ‘ N [ o )
Equipment | Manufacturer Model Equipment ID
C-Am i M/s. Siemens Limited [ Multimobil-5E G-XR-53778

The OWNER, UPPAL NEURO HOSPITAL, AMRITSAR and DR. ASHOK UPPAL are hereby identified as the
Employer and licensee respectively, for the purpose of assigning the responsibilities specified in the Atomic Energy

(Radiation Protection) Rules, 2004, in respect of radiation protection of workers, public and environment because of
operation of the above equipment. ASHOK UPPAL is the designated Radiological Safety Officer (RSO).

The Employer and Licensee are responsible for,
I. Ensuring compliance with the relevant provisions of the
i. Atomic Energy Act, 1962
ii. Atomic Energy (Radiation Protection) Rules, 2004;
AERB Safety Code (AERB/SC/Med-2), 2001, Amendment 2012, and the revisions thereof :
All applicable Safety Codes, Guides issued by AERB for the above practice and regulztory documents issued

by AERB from time to time.
v. Directives issued by Competent Authority from time to time.
11. Ensuring compliance with terms and conditions stated overleaf.

jii.
iv.

Note:
This Registration is issued ONLY from the RADIATION SAFETY VIEW POINT. All other clearances shall be obtained

from concerned state/central/local authorities as applicable.

@-W}
Dr. Avinash U. Sonawane
Head, RSD
DR. ASHOK UPPAL
UPPAL NEURO HOSPITAL
RANI KABAGH, AMRITSAR 7 i
AMRITSAR, PUNJAB-143001
Copy to: OWNER, UPPAL NEURO HOSPITAL, AMRITSAR i
f
Note: This document is also availahle at www.aerh.gov.in/elora O e g =
oo ok v St FaTrs A, MR, Aad 400094 prEET) RN A , ﬁ) By -l
Boarg, Niyamak Bhavan, WMI.WM(M&MJ ol P } : .

J] . Momic Eneigy Regulalory

aarychWobsio: wwsorbgovin - I/ Tok 91-22.259 0656
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Case File Number: PB-33939-RF-XR-008 Issue Date: 11/06/2020

Document Number: 20-LOP-505971 Expiry Date: 11/06/2025

REGISTRATION FOR OPERATION OF MEDICAL DIAGNOSTIC X-RAY EQUIPMENT

hj'_ et'lx;rtlise of powers cun_ferred under Section 16 and 17 as applicable of Atomic Energy Act, 1962 read in conjunction
W Aﬁi ! Bl,l e (3) of the Atomic Energy (Radiation Protection) Rules {AE(RP)R}, 2004, the Atomic Energy Regulatory Boar d
( . ) hereby issues Registration in favour of DR. ASHOK UPPAL to operate the following diagnostic radiology
equipment located at RANT KABAGH, AMRITSAR AMRITSAR, PUNJAB-143001 for Medical Diagncsis purbose

~ Type of Equipment Manufacturer 'i Model Equipment Id

P ——— —

C-Arm " Mis. Skanray Technologies Private | SKANC | G-XR-103080
' Limited, India

— —_— e e

The OWNER, UPPAL NEURO HOSPITAL, AMRITSAR and DR. ASHOK UPPAL are hereby identified as the
Employer and licensee respectively, for the purpose of assigning the responsibilities specified in the Atomic Energy
(Radiation Protection) Rules, 2004, in respect of radiation protection of workers, public and environment because of
operation of the above equipment.

The Employer and Licensee are responsible for,

I. Ensuring compliance with the relevant provisions of the
i. Atomic Energy Act, 1962
ii. Atomic Energy (Radiation Protection) Rules, 2004;
iii. AERB Safety Code (AERB/SC/Med-2), 2001, Amendment 2012, and the revisions thereof
iv. All applicable Safety Codes, Guides issued by AERB for the above practice and regulatory
documents issued by AERB from time t0 time.
v. Directives issued by Competent Authority from time to time.
1. Ensuring compliance with terms and conditions stated overleaf.

Note:
This Registration is issued ONLY from the RADIATION SAFETY VIEW POINT. All other clearances shall be obtained

from concerned state/central/local authorities as applicable.
o

Dr. P. K. Dash Sharma
Head, RSD
DR. ASHOK UPPAL, OWNER
UPPAL NEURO HOSPITAL
RANI KABAGH, AMRITSAR
AMRITSAR, PUNJAB-143001

CC: OWNER, UPPAL NEURO HOSPITAL, AMRITSAR

' Note: This document is also available at mm:nb_gomn&jﬂm i

ﬁﬂlﬂ"'","‘,'l"'\' 4, Nryamak Biavan, A nushaktis -my_wmmnl—»f LENERE

sy oh '
Atamic Energy

Wmmm@_ﬁg“ L gl Tot 91222699 0656 FEL TR e IR ISRIGR
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Case File Number: PB-33939-RF-XR-007 Issuance Date: 15/11/2018 = -
Document Number: 18-LOEE-331383 Expiry Date: 15/11/2023

REGISTRATION FOR OPERATION OF MEDICAL DIAGNOSTIC X-RAY EQUIPMENT

lnl exercise of powers conferred under Section 16 and 17 as applicable of Atomic Energy Act, 1962 read in conjunction

with Rule (3) of the Atomic Energy (Radiation Protection) Rules {AE(RP)R}, 2004, the Atomic Energy Regulatory Board
(AERB) hereby issues Registration in favour of Dr. ASHOK UPPAL to operate the following medical diagnostic x-ray -
equipment located at UPPAL NEURO HOSPITAL, RANT KABAGH,AMRITSAR AMRITSAR, PUNJAB-143001 for
medical diagnostic purpose.

Type of i Manufacturer

Equipment | Model ‘ Equipment ID
Radiography | M/s. Siemens Limited 4 multiphos 15 ” G-Xﬁ-97073
(Fixed) | i

The OWNER, UPPAL NEURO HOSPITAL, AMRITSAR and DR. ASHOK UPPAL are hereby identified as the
Employer and licensee respectively, for the purpose of assigning the responsibilities specified in the Atomic Energy
(Radiation Protection) Rules, 2004, in respect of radiation protection of workers, public and environment because of
operation of the above equipment. '

The Employer and Licensee are responsible for,
I. Ensuring compliance with the relevant provisions of the
i. Atomic Energy Act, 1562
ii. Atomic Energy (Radiation Protection) Rules, 2004;
iii. AERB Safety Code (AERB/SC/Med-2), 2001, Amendment 2012, and the revisions thereof
iv. All applicable Safety Codes, Guides issued by AERB for the above practice and regulatory documents issued

by AERB from time to time.
v. Directives issued by Competent Authority from time to time.
Il. Ensuring compliance with terms and conditions stated overleaf.

Note:
This Registration is issued ONLY from the RADIATION SAFETY VIEW POINT. All other clearances shall be obtained

from concerned state/central/local authorities as applicable.
|

Dr. P. K. Dash Sharma
Head, RSD

DR. ASHOK UPPAL ‘
UPPAL NEURO HOSPITAL , et
RANI KABAGH, AMRITSAR | : 3 E e i
AMRITSAR, PUNJAB-143001 :

Note: This document is also availahle at www.aerth.gov.in/elora
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PUNJAB POLLUTION CONTROL BOARD, NABHA ROAD, PATIALA Annexure-16

FORM- X
REPORT BY THE STATE BOARD ANALYST (see Rule 24)
Report No. 670
Dated: 16.11.2020
| hereby certify that | Surinder Singh, State Board Analyst duly appointed under

sub section (3) of section 53 of the water (Prevention and Control of Pollution) Act, 1974
(Central Act 6 of 1974) received on the 03" day of November, 2020 from Sh. Gurbakash Singh,
FA, samples of M/s Uppal Neuro Hospital, 4, Rani Ka Bagh, Amritsar for analysis. The samples
were in a condition fit for analysis reported below:- _

| further certify that | have analysed the aforementioned samples from
03.11.2020 to 16.11.2020 and declare the results of the analysis reported below:-

The analysis has been made as per methods given in relevant parts of |.S: 3025,
IS: 1622 Indian Standard Methods and test for industrial effluents. The details of the analysis
are as follows:- '

Point of sample collection: - As per data Sheet.

Sr. | Parameters Outlet of STP

No.

1 pH 7.4

2 Total Suspended Solids mg/I 20

3 Bio-chemical Oxygen Demand mg/I 12

4 Chemical Oxygen Demand mg/I 52

5 Oil & Grease mg/l BDL

6 Bio-assay 100%survival of fish in
100% effulent after 96

hours

Note : 1) All the results are in mg/l except pH, T.Coli & F.Coli
2) Entire sample was consumed in Testing.

The condition of the seals, fastening and container on receipt was as follows:-

Seals & fastenings of the container were found intact.
Signed this 16" day of November, 2020
Address:-

Punjab Pollution Control Board

Vatavaran Bhawan, Nabha Road,

Patiala

Y

(Signature) 1411720
qC‘State Board Analyst

To
The Environmental Engineer,
Punjab Pollution Control Board
Regional Office- Amritsar
Authorisation Letter No.- Dated -

EndstNo.2.Y 8§13~ 7Y dt. (&]If] 2020

A copy of the above ig forwarded to the:
1. Sr. Environmental Engineer, Punjab Pollution Control Board, Zonal Office-, Amritsar.

7 (Sianature) I
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Annexure-17

Photographs taken during visit made to M/s Uppal Neuro
Hospital, 4 — Rani Ka Bagh, Amritsar on 02.11.2020

Effluent Sample Collection
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No. EE(EPA)/2020/ 457D

Subject:

A ygHAS JaEH 895

PUNJAB POLLUTION CONTROL BOARD

Dated: j_lg_b.olo

OFFICE ORDER

Annexure-B

Regarding grant of authorization to the bedded Health Care Establishments

(HCEs) and achieving of standards for the treated wastewater under the Bio-
Medical Waste Management Rules, 2016.

As per Rule 10 of the Bio-Medical Waste Management Rules, 2016, it is

mandatory of the part of the every occupier or operator handling Bio-medical waste to obtain

authorization under the said rules.

And whereas, as per rule 10 of the Bio-Medical Waste Management Rules,
2016, the validity of authorization under the said rules for the bedded HCEs is to be

synchronized with the validity of consents under the Water Act, 1974 / Air Act, 1981.

And whereas, as per rule 7 () of the Bio-Medical Waste Management Rules,

2016, it is also mandatory on the part of the occupier of the HCEs to treat the chemical liquid

waste and to discharge the same conforming to the standards as mentioned in Schedule-ll

appended to the said rules.

And whereas, in Schedule-Il appended to the Bio-Medical Waste Management

Rules, 2016, it has been mentioned that all the bedded HCEs connected with sewer without

terminal STP or not connected with public sewer are required to achieve the standards given

as under:
pH ' 6.5-9
TSS 100 mg/!
Oil and grease 10 mg/I
BOD 30 mg/I
COD 250 mg/!
. Bio assay 90% survival of Fish after 96 hours in 100% effluent

And whereas, for discharge of wastewater into public sewers with terminal

facilities, the general standards as notified under the Environment Protection Act, 1986 shall

be applicable. The general standards as given in Schedule-VI of the Environment Protection

Rules, 1986, are given as under:

pH 5.5-9
TSS 600 mg/!|
Oil and grease 20 mg/l
BOD 350 mg/|
Bio assay 90% survival of Fish after 96 hours in 100% effluent

And whereas, in Schedule-| of the Bio-Medical Waste Management Rules, 2016

it has been mentioned that the chemical liquid waste shall be pretreated before mixing with

other wastewater and the combined discharge shall conform to the prescribed standards as

given in Schedule-I1.

And whereas, the IMA has requested the Board vide the letter dated 112620 to

allow time period upto 31.03.2021 to install ETP-cum-STP and to grant the authorization to

the bedded HCEs upto 31.03.2021 due to prevailing situation of pandemic of COVID-19.



And whereas, the request submitted by the IMA has been considered and it has
been decided that the authorization under the BMW Rules, 2016 and consents under the
Water (Prevention & Control of Pollution) Act, 1974/ Air Act, 1981 may be granted to the
bedded HCEs upto 31.03.2021, subject to the following conditions:

° The HCEs located in the towns/cities, where terminal STPs have been installed, shall get
the sample of wastewater (combined domestic and chemical liquid waste) analyzed
from the laboratory of the Board/State water laboratory for the parameters such as pH,
TSS, Qil, Grease, BOD, COD and Bio assay and submit the same to the Board before
30.09.2020 and if the sample is found not conforming to the prescribed standards as
mentioned in the Schedule-Il of the BMW Rules, 2016, the HCEs shall be bound to install
adequate and appropriate treatment system before 31.12.2020 to achieve the said
standards.

° The HCEs located in the towns/cities, where terminal STP has not yet been installed,
shall install the treatment system to achieve the prescribed standards as mentioned in
the Schedule-Il of the BMW Rules, 2016, by 31.12.2020. The HCEs shall submit an
undertaking in this regard while applying for obtaining authorization under the BMW
Rules, 2016 and/ or consents under the Water Act, 1974 and Air Act, 1981.

These orders shall come into force with immediate effect. (
.i s
(Prof. S.S. Marwaha)
Chairman
Endst. No. EE(EPA)/2020_| 7393 -H2I Dated:_ 7 {2202

A copy of the above is forwarded to the following for information and
necessary action please:

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Chief Office,
Jalandhar/Ludhiana/Bathinda/Patiala/HQ.

2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office,
Patiala-1/2/ Ludhiana-1/2/ Jalandhar/ Amritsar/ Bathinda.

3. The Senior Environmental Engineer (HQ-1/2), Punjab Pollution Control Board, Head
Office, Patiala.

The Special Secretary (General & Policy), Punjab Pollution Control Board, Mohali.
The Senior Scientific Officer, Punjab Pollution Control Board, Head Office, Patiala.

The Senior Law Officer, Punjab Pollution Control Board, Head Office, Patiala.

N o o

The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Patiala/
Ludhiana-1/2/3/4/Jalandhar/ Amritsar/ Bathinda/ Faridkot/ Sangrur / Hoshiarpur/
Mohali/ Batala & Fatehgarh Sahib.

8. The Environmental Engineer (Const./Mega/EPA), Punjab Pollution Control Board, Head
Office, Patiala.

9.  The Environmental Engineer (Computer), Punjab Pollution Control Board, Head Office,
Patiala for uploading the office order on the website of the Board for information of
the concerned.

10. The Deputy Controller (F&A), Punjab Pollution Control Board, Head Office, Patiala.
11.  The Administrative Officer, Punjab Pollution Control Board, Head Office, Patiala.
12. PSto Chairman & PA to Member Secretary, Punjab Pollution Control Board, Patiala.

13. Indian Medical Association, Punjab, IMA house, Bhai Randhir Singh Nagar, Ferozepur
Road, Ludhiana.

1\8]207°
Member Secretar
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